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BEFORE THE HON’BLE NATIONAL d_REEEN TRIBUNAL
SOUTHERN ZONE CHENNAI

ORIGINAL APPLICATION No. 226 OF 2024 (SZ)

In the matter of :-
Suo Motu

Versus

1. The Ministry of Environment, Forests & Climate Change (MoEF&CC).
2. The Chief Secretary to Government, State of Tamil Nadu.

)

Principal Secretary to Government, Department of Environment, Climate
Change and Forests.

Principal Secretary to Government, Revenue and Disaster Management.
Chairman - Tamil Nadu State Pollution Control Board.

District Collector - The Nilgiris District

B

District Collector - Coimbatore District —  ..... Respondents

STATUS REPORT FILED BY THE 7t RESPONDENT -
DISTRICT COLLECTOR, COIMBATORE

I Kranthi Kumar Patti, [.A.S., son of Surendra Patti, Hindu, aged about 32
years, residing at Collector’s Bangalow, Race Course Coimbatore do hereby

solemnly affirm and sincerely state as follows:

1. I am competent to and duly authorised to represent the Coimbatore
District Administration. I know the facts and circumstances of the
case, as revealed from records maintained in my Office. The factual
submissions made hereunder are true and correct to the best of my
knowledge, information and belief. In these circumstances it is just
and necessary that these Hon’ble Tribunal maybe pleased to accept
the accompanying report on file and it is so humbly prayed in the

interest of justice.




2. It is respectfully submitted that, the Hon’ble NGT(SZ) has initiated
SUO MOTU proceedings vide 0.A.N0:226/2024 regarding the “based
on the news items published in The Times of India’, Chennai edition
dt.31.07.2024, titled “This is why Western Ghats need to be tagged
Eco-sensitive area” and “Rain and roads: Both spell landslides for
Nilgiris, says study” and in ‘Dinamalar’ Tamil Newspaper, Chennai
edition dated 31.07.2024, titled “Danger awaits Nilgiris” and news
item published in “The Hindu’, E-edition dated 30.07.2024, under the
caption “Coimbatore rains: Minor landslip claims two lives near

Valparai; youth dies in house collapse near Pollachi”.

3. 1 humbly submit herewith the detailed report on the para-No. 12 of the
NGT Order dated: 02.08.2024 in 0.A.No.226 of 2024 titled as Tribunal
of its own motion SUO MOTU as follows:

(A) Pending formal notification of the Eco Sensitive Zone (ESZ) in
Western Ghats covering all the six States viz., Gujarat,
Maharashtra, Goa, Karnataka, Kerala and Tamil Nadu, whether
any area has been declared as an ESZ in the Nilgiris District and
hill areas of Coimbatore District. If notified, what is the extent of
ESZ in the Nilgiris District and hill areas of Coimbatore District?

is ESZ is not yet notified, the reason for the same.

I. POLLACHI FOREST DIVISION :-

I furnished below the details of Eco Sensitive Zone villages in respect
of Pollachi division of Coimbatore district.

05 Vulnerable locations have been identified in respect of Pollachi
division as per the draft notification issued by the Ministry of
Environment, Forest and Climate Change, New Delhi notification no.
4739 dt : 29.11.2024 under section 1 read with clause (V) and clause
(XIV) of sub section (2) and section (3) of section 3 of Envirenment
(Protection) Act 1986, (29 of 1986).
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S.No. Name of village Type of village Taluk

1 Angalakurichi Angalakurichi

2 Vedasanthur

3 Manjanaickanur Jallipatti

4 Thooraiyur

5 Kambalapatti

6 Kullegoundanur

7 Amanalingapuram

8 Gurusamiyour

9 Kodangipatti

10 | Paramadaiyour

11 | Puvalaparuthi

12 | Mannam

13 | Ponalammanthurai

14 | Kaliyapuram Kaliyapuram

15 | Somanathapuram

16 | Narikalpathi

17 | Marapagoundanur

28 ) Setnmedn Marapagoundanur

19 | MGR Puthur bag
20 | Kilavanpudur
21 | Saralapathi
22 | Semmanampathi
23 | Periyapothu ;

; An 1

24 | Udaiyakulam s
25 | Vettaikaranpudur

26 | Devipattinam .
57 | Ettithurai Vettaikaranpudur

28 | Sethumadai
29 | Sarkarpathi

30 | Pongaliyur

31 | Mailaduthurai Kottur

32 | Kottur

33 | Arasur

34 | Rediyarur

35 | Arthanaripalayam Jallipatti

36 | Mylapuram

37 | Nallur

38 | Navamalai

39 | Aliyar nagar
40 | Aliyar Kottur
41 | Puliyankandi Xk s




42 | Thundukadavupathy Kaliyapuram

43 | Ramachandrapuram

44 | Waterfalls

45 | Waverly estate

46 | PRK estate

47 | Waterfalls estate

48 | PRE estate

49 | Thalanar-I estate

50 | Naga hills estate

51 | Thalanar-II estate

52 | Mountstuart estate

53 | Nedunkunduru

54 | Varattuparai-I estat

55 | Anally estate

56 | Varatttuparai-II estate

57 | Vellone estate

98 | Karakundru estate E : :
59 | Iyyerpadi estate Valparai Valparai
60 | Lower parali estate

61 | Upper parali-I estate

62 | Puthuthootam estate

63 | Upper parali-II estate

64 | Karumalai estate

65 | Puduppadi

66 | Vellamalai estate

67 | Nadumalai estate

68 | Valparai town

69 | Stanmore estate

70 | Sellaliparai estate

71 | Savamalai estate

72 | Monico estate

73 | Nallakathu estate

74 | Sholayar estate

75 | Sirunkundru estate

76 | Injiparai estate

77 | Kalliar estate

78 | Gajamudi estate <
79 | Tonimudi estate b, S

o
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80 Mukottumudi estate

81 Thaimudi estate

82 | Anaimudi estate

83 | Nallamudi estate

84 | High forest estate

85 | Kadilaparai estate

86 | Pannimedu estate

87 | Sholayar nagar

88 | Kalyanapandal estate

89 | Lower sheikalmudi estate old

a0 Lower sheikalmudi estate new

91 Sheikalmudi estate

92 | Korangumudi estate

93 Gandure estate

94 | Urulikal estate old

95 | Urulikal estate new

Final approval for notification of Eco Sensitive Zone in respect of

Pollachi division is under process.

II. COIMBATORE FOREST DIVISION :-

The Concept of Eco Sensitive zone was conceived during the XXI
meeting of the Indian Board for wildlife held on 21st January, 2002,
when the wildlife conservation strategy, 2002 was adopted, The point
no.9 envisaged that “landslide falling within 10kms of the boundaries
of National Parks and Sanctuaries should be notified as eco-fragile
zones under section 3(v) of Environmental (Protection) Act,1986 and
rule 5, sub rule (viii) and (x) of the environmental (Protections) Rules”.
As per the above minutes of the meeting, declaring the Eco Sensitive
Zone is purely applicable for the National Parks and Sanctuaries only.
Coimbatore Forest Division does not come under the purview of the
National Parks and Sanctuaries, so that the question of declaring the

Eco Sensitive Zone do not apply to this division.
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(B) Whether the mining activities, involving blasting, are
permissible in the Nilgiris District and hill areas of Coimbatore
District? In case they are permissible, whether any special
conditions are imposed for granting permission. In case

quarrying has been banned, since when the ban was imposed?

GEOLOGY AND MINING :-

L.POLLACHI FOREST DIVISION:-

I submit that no quarrying has been granted in respect of Valparai

plateau from 2008 as per the Hon’ble High Court of Madras order
issued in W.P.No. 9860 of 2008 dated : 18.11.2009 by the Deputy

Director, Anamalai Tiger Reserve, Pollachi.

II.COIMBATORE FOREST DIVISION :-
The Housing and Urban Development Department has issued an
order vide G.0.No.46 dated:-24.03.2003 that necessary clearance for

quarrying operation should be obtained from the HACA Committee in
the following 39 villages in 6 taluks of Coimbatore District. Even
though there is no ban for quarrying in hill area in Coimbatore

District, no quarrying permission has been granted.

S.No Name of Taluk Name of Village

Narasipuram

Vellimalaipattinam

Devarayapuram

Kallickanaickenpalayam

Ikkaraiboluvapatti

Mathavarayapuram

Alandurak

Booluvapatti

1 Perur Thenkarai

=
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Mathampatti

-y
—t

. Theethipalayam

—
I\

. Perurchettipalayam

p—t
w

. Sundakkamuthur

._Ettimadai

—
D

—
a

. Mavuthampati
i Thohdamuthur o
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17. Nackenpalayam

18. Gudalur

19. Narasimmanaickenpalayam

2 | Coimbatore North 20. Nanjundapuram

21. Chinnathdagam

22. Veerapandi

23. Somaiyampalayam

24. Tholampalayam

25. Vellivankadu

26. Thekkampatty

3 Mettupalayam 27. Odanthurai

28. Nellithurai

29. Cheickkathasampalayam

30. Sirumugai

31. Periyapodu

32. Vettaikaranpudur

33. Kaliyapuram

34. Kottoor

4 Annaimalai 35. Angalakurichi

36. Thoraiyur

37. Jallipatty

38. Anthanaripalayam

39. Anaimalai Hills Village

5 Valparai (entire taluk).

(C) Whether permission are being granted for the establishment of
Thermal Power Projects or expansion of existing units after the
year 2010. If yes, the number and capacity of the Thermal Power
Plants established may be furnished.

It is submitted that no permission has been granted for establishment
of Thermal Power Plant Project after the year 2010 in respect of
Coimbatore District.

(D) What are all the regulations in place to prevent the high-rise
structures and massive concrete buildings (exceeding 20,000 Sq.
Meters) in the Nilgiris District and hill areas of Coimbatore
District?

It is submitted that no permission with respect to buildings with
high-rise structures and massive concrete exceeding 20,000 square

meter are granted in the hill area of Coimbatore District.




As per G.0.Ms.49 dated:-24.03.2003 Housing and Urban
Development Department the following villages in Coimbatore District
are under the purview of Hill Area Conservation Authority.
Government Departments shall consult the HACA in respect of all
development programme under various categories in Annexure (iii) of
G.O. in order to develop the Hills into an Geologically acceptable and
environmentally desirable area.

In total 39 villages were notified under Hill Area Conservation
Authority as per G.0.Ms.No.49 dated:24.03.2003 Housing and Urban

Department.

S.No Name of Taluk Name of Village

Narasipuram

Vellimalaipattinam

Devarayapuram

Kallickanaickenpalayam

Ikkaraiboluvapatti

Mathavarayapuram

Alandurai

Booluvapatti

1 Perur

SO0 =GN | T b G0 BO £

Thenkarai

10. Mathampatti

11. Theethipalayam

12. Perurchettipalayam

13. Sundakkamuthur

14. Ettimadai

15. Mavuthampati

16. Thondamuthur

17. Nackenpalayam

18. Gudalur

19. Narasimmanaickenpalayam

2 Coimbatore North 20. Nanjundapuram

21. Chinnathdagam

22. Veerapandi

23. Somaiyampalayam

24. Tholampalayam

25. Vellivankadu

26. Thekkampatty

27. Odanthurai

it Meltupalayim 28. Nellithurai

29. Cheickkathasampalayam

30. Sirumugai .

AW
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31. Periyapodu

32. Vettaikaranpudur

33. Kaliyapuram

34. Kottoor

A 35. Angalakurichi
36. Thoraiyur
37. Jallipatty
38. Anthanaripalayam
: 39. Anaimalai Hills Village
Valparai

(entire taluk).

As per the Tamil Nadu District Municipalities (Hill Station) Building
Rules, 1993-Section 11(3), the height of the building is permitted upto
7.0 meters only. High rise structures are not allowed in Valparai
Municipality in respect of Coimbatore District. The specification
contained in the rule are furnished below,

building
Sl Type of built up Type of clearance F
no building area required BPPFUARBTDGITE
limit
After obtaining
clearance from the
building plan approval
Rokidentis up to | Assistant director, committee at the
1 Buildin 1500 | Geology and Mining district level, under
& sq.ft Department the chairmanship of
the District Collector,
approved by the
concern local bodies.
After obtaining
1. Assistant Director, EIESE?SCC f;(:l’;thiov b
1500 | Geology and Mining e P AL app
2 : committee at the
Residential sq.ft to | Department S
2 Fo : e district level, under
Building 250 2. District Forest : :
the chairmanship of
sq.m Officer, Forest R
B aitnat the District Collector,
P approved by the
concern local bodies.
Above 1. Assistant After obtaining
Residentn 250 sq. Dlrectc.:rr,- Geology cleargnce from the
Building m to and mining Archltec_:tural and
3 15000 Department. Aesthetic Aspects
sq.ft 2. District Forest Committee at the
All other Upto Officer, Forest district level, under
Type of 15000 Department (if the chairmanship of
buildings Sq.ft built up area the Additional

; 5ISTRICT COLLECTOR,
COIMBATORE.
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(Commercial,
Industrial,
Institutional,
Public
building
etc: )

All other

Type of
buildings

Above
15000
Sq. ft

within 300 sq. m)
3. PCCF, Forest
Department (If
built up areas
exceeds 300
Sq.m)
4. Revenue

Divisional Officer.

5. Joint Director,
Horticulture
Department (If

proposal falls Non

Planning Area).
6. Fire & Rescue
Services, (Based

on Type of
Building).

7. Public works
Department, (If
any existing
buildings, any
other matters
related to PWD),

8. Water resource
Department, (If
required, any
major stream,
river, Channel,
dam, etc.,)

9. Environmental
Clearance, (If

total built up area

exceeds 20000
Sq.m and Land
developments
exceeds
50Hectares)

10. Indian Railway
(If proposal falls
within 30 m any
railway boundary)

11. Tea board of

India (If required)

12. National

Highways (If
required).

Collector
(Development),
Technical

Concurrence issued by
the Assistant Director,
District Town and
Country Planning and
final approval issued
by the concern local
bodies.

After obtaining
clearance from the
Architectural and
Aesthetic Aspects
Committee at the
district level, under
the chairmanship of
the Additional
Collector
(Development),
Proposal submitted to
Director of Town and
Country Planning for
obtaining Hill area
Conservation
Authority Clearance,
After obtaining
clearance from the
HACA, Technical
Concurrence issued by
the Director of Town
and Country Planning
and final approval
issued by the concern
local bodies.

10
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The regulations are governed by Hill Conservation Authorities and

AAA Committee and Environmental Protection act 1986.

(E) What are all the measures initiated for afforestation and how

much area has been afforested since 2010?

It is humbly submitted that in Coimbatore Forest Division, Plantation

has been raised in 12061 Hectare of Reserved Forests under various

schemes from 2010 and in Valparai plateau 90 Hectare planting

works has been carried out since 2010. Several campaigns such as

people movements for clean cities, Swachata Hi Seva etc., has been

initated for planting tree saplings as a social forestry along the road

side, OSR lands, Bunds of water bodies.

POLLACHI FOREST DIVISION :-

Afforestation measures initiated by Pollachi Forest division are as

follows.

Plantation details in Pollachi division from the year 2010 to 2024

A Range Year ke Species e l:::ldl;;: :f
No g (Hector) P (Mtr) g
planted
. | 2012- .
1 | Pollachi 13 -- Bamboos Gap filling 6600
. 201.3- . : :
2 | Pollachi 14 -- Misc Species Gap filling 2200
. | 20183- ! . :
3. Pollachi 14 -- Misc Species Gap filling 1000
L+ 201.8- 2 2 ;
4 | Pollachi 14 -- Misc Species Gap filling 1800
5 | Pollachi | 2012 20 Bamboo Interfa_c = 4000
Plantation
6 | Pollachi | 2013 17 Bamboo " 3400
7 | Pollachi 2013 3 Bamboo i 600
8 | Pollachi | 2014 Detilpard g " 1800
Misc Species
9 | Pollachi | 2014 6 Misc Species . 1200
10 | Pollachi | 2014 5) Misc Species " 1000
11 | Pollachi |' 2023 29 Misc Species ! . 2500
12 | Pollachi | 2023 15 Misc Species "\, | A\ 1500

11
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: - ; Interface
13,| Pollachi | 2023 30.00 Misc Species Platiatics 3000
14 | Pollachi | 2023 20.00 Misc Species o 2000
15| Ulandy 2010 -- Bamboo Gap Planting Lkl
16 | Ulandy 2010 -- Misc Gap Planting 3000
17 | Ulandy 2010 -- M.F.P Gap Planting 5000
18 | Ulandy 2023 90 Misc Gap planting 9000
19 | Valparai | 2014 4;'20 Misc : 3800
20 | Valparai | 2014 | 1200 Misc " 475

- 16.00 ; .
21 | Valparai | 2014 Ha Misc trees Gap planting 1200
22 | Valparai | 2019 5 Ha Bamboo Gap planting 5000
23 | Valparai | 2019 S Ha Sandalwood Gap planting 5000
24 | Valparai | 2023 30 Ha Misc .Tree Gap planting 3000
25 | Valparai | 2023 60 Ha Misc .Tree Gap planting 6000

COIMBATORE FOREST DIVISION :-

In Coimbatore Forest Division, Plantations has been raised in

12061Ha of Reserved Forests under various schemes from 2010.

Nilgiris District and hill areas of Coimbatore District?

LANDSLIDE :-

(F) What measures were initiated to prevent the landslide in the

The Highways (C&M) Divisional Engineer has stated that in Pollachi to

Valparai road section, between Aliyar and Valparai region, landslides

and rock falls are occurring frequently during monsoon period.

Therefore it is very imperative to know the existing geological and

geomorphological conditions of the road corridor, rock falling zones

land slide prone locations and identification of vulnerable places to

provide slope stability measures along the Pollachi - Valparai road

. from Aliyar to Valparai corridor.

He has requested to get the data

from Geological Department for flood mitigation work with reference to

Aliyar to Valparai road corridor.

1T COLLES
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Therefore, the Deputy Director General of Geological Survey of India

has been requested to furnish the date for the Mitigation works.

As per the request of District Administration a team of Geologists have

carried out preliminary assessment studies for landslides in Pollachi-

Valparai Ghat Road section in Valparai Taluk of Coimbatore District.

On the basis of field study a preliminary note has been prepared and

given by Geological Department with significant observations and

immediate remedial measures and protection of affected slope

stabilization.

The Director, Landslide Studies, Geological Survey of

India has suggested the following recommendations.

S.
No

Slide Locality

Nature of Slide

Recommendations from
Geological Department

Km 29/10
(between 18 2
Hairpin Bend)

Debris Flow

. Removal of loose roll out boulder

material from the existing slope
and chipping of broken rock
fragments all along the slope.

2. Also, Construction of stepped

drainage wall for drainage control

of stream water.

Km 30/8
(between 2&3
Hairpin Bend)

Rock Slide

. Removal of loose and handing

boulders from the slope.

. Chipping of rock wedge and

removal of plants causing root

wedging and widening of joints.

Km &1/2
(between 2 & 3
Hairpin Bend)

Rock Slide

. Removal of loose and hanging

boulders in the slope.

. Chipping of rock wedge, removal

of plants causing root wedging

and joint widening.

13
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Km 31/2
4 | (between 2 & 3
Hairpin Bend)

Rock Slide

. Removal of loose and hanging

boulders in the slope.

. Chipping of rock wedge, removal

of weathered rock and vegetative
matter will check the further

sliding.

Km -31/2
S5 | (between 2 & 3
Hairpin Bend)

Debris Slide

. In the slide portion, Removal of

all the transported material is
not viable, on both sides of the
debris material large chunk of
rock is present, which may be
utilised for the support for fixing

the rock wire mesh.

In the opposite side of hill near
the road, large mass of
transported debris material
having dimension of (15m x 9m)
is present, these unconsolidated
debris materials were directly
present over the fresh
charnockite rock. Which is
hazardous, this may be
stabilized by covering with steel
wire mesh and rock catching

net.

Km -31/4
6 | (between 3 & 4
Hairpin Bend)

Rock Slide

. Removal of loose and hanging

boulders from the slope.

. Chipping of rock wedge, and

removal of plants causing root

wedging and widening of joints.

. Proper diversion of drainage

from the vulnerable slope.

14
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Km -31/8
(between 2 & 3
Hairpin Bend)

Debris slide

1. Construction of retaining wall
with arrangement of proper
drainage facility to drain

rainwater immediately.

2. Also, timely cleaning if the

culverts is highly recommended,
culverts should not be clogged

during rainy season.

Removal of loose fallen rock and

ﬁiég r? 16 & debris material from the existing
17 Hairpin Rock Slide slope will check the reactivation of
Bend) !
slide.
Removal of loose fallen rock and
g;:rgé r? 07 & debris material from the existing
v 28 Hairgus e slop will check the reactivation of

Be) slfde:

Since the Aliyar - Valparai road corridor falls in reserve forest
jurisdiction, the Divisional Engineer Highways has requested the
Deputy Director, Anamalai Tiger Reserve, Pollachi to give permission
to carry out the following remedial measures suggested by the

Director, Geological Survey of India.

The Deputy Director, Anamalai Tiger Reserve has sent the proposal to
the Principal Chief Conservator of Forest and Chief wild Life Warden,

Chennai.

Since landslides are major issues in Western Ghats, particularly in
Valparai, the District Administration has decided to takeup the
landslide survey throughout Valparai. After getting remedial measures
from Director, Landslide of Geological Survey, prevention of landslide
activities may be initiated to avoid victims due to landslide in Valparai
Taluk. o

-
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16
DISASTER MANAGEMENT :-
The following committees have been formed in respect of Hill areas
Taluks of Coimbatore District for the prevention, preparation,

response, rescues and rehabilitation for any kind of disaster if arises.

I. EARLY WARNING COMMITTEE

»n
=
©

DESIGNATION

Commissioner of Police, Coimbatore City

Corporation Commissioner, Coimbatore

Additional Collector(Development), DRDA, Coimbatore

Superintendent of Police, Coimbatore District

Personal Assistant (General) to District Collector, Coimbatore.

Joint Director, Medical, Coimbatore

Sub Collector, Pollachi

Revenue Divisional Officer, Coimbatore North

O| o N oG A W =],

Revenue Divisional Officer, Coimbatore South

—
=

Assistant Director, Town Panchayat, Coimbatore

—
—
.

District Fire Officer, Fire and Rescue Service, Coimbatore

—
i

Reginal Director of Municipal Administration, Tiruppur

—t
50

Tahsildar, Disaster Management, Coimbatore

The above formed committee has to communicate the early warning
alert message received from the Government immediately to the lower
level officials for creating awareness among the public during
Disaster.

II. SEARCH, RESCUE & EVACUTION COMMITTEE (RURAL)

S. No DESIGNATION

1 Superintendent of Police, Coimbatore Rural

District Revenue Officer/ Senior Regional Manager,
TASMAC, Coimbatore

District Fire Officer, Fire & Rescue Services, Coimbatore.

Joint Director (Medical), Coimbatore

Deputy Director (Health), Coimbatore

Sub Collector, Pollachi

Revenue Divisional Officer, Coimbatore North

Revenue Divisional Officer, Coimbatore South

o e el B M B

Assistant Director, Animal Husbandry, Coimbatore

—
=

Divisional Engineer, Highways, Coimbatore \y &P’

16 DISTRICT COLLECTOR,
COIMBATORE.



11. | Divisional Engineer, Highways, Pollachi
12. Executive Engineer, Aliyar Base Division

135 Executive Engineer, Sholayar Base Division

14, Executive Engineer, Parambikulam Base Division

15. | Executive Engineer, Bhavanisagar Base Division

16. | Executive Engineer, Pillur Base Division

17 Indian Red Cross Society, Coimbatore

18. NSS (Programmer), Government Art College, Coimbatore.

19: NCC (Lieutenant), Government Art College, Coimbatore.

20. All Taluk Tahsildar’s Coimbatore District
21. All BMO'’s, Coimbatore District

22 All EO’s, Coimbatore District.

23. All BDO’s, Coimbatore District

The above formed Committee has to be search and rescue the
persons in high alert zone/ affected due to Disaster. The above
committee has to evacuate the people and accommodate them in
relief centers.

III. RELIEF CENTER / SHELTER MANAGEMENT COMMITTEE

S. No DESIGNATION
1 Corporation Commissioner, Coimbatore Corporation
2 Additional Collector(Development), DRDA, Coimbatore
o Sub Collector, Pollachi
4. District Revenue Officer/ Senior Regional Manager, TNCSC,
Coimbatore
H. Joint Registrar, Co-operative Societies, Coimbatore.
6. General Manager, Aavin, Coimbatore
7 Joint Director of Health services, Coimbatore.
8. Chief Education Officer, Coimbatore.
9. Corporation Education Office, Coimbatore
10. Executive Engineer, PWD, Building, (C&M), Coimbatore.
131 Executive Engineer, Electricals, Coimbatore.
B2 City Health Officer, Coimbatore
13% Revenue Divisional Officer, Coimbatore North

14. | Revenue Divisional Officer, Coimbatore South T
15. Deputy Director, Health Service, Coimbatore.

16. District Supply and Consumer protection Officer,

Coimbatore

157 Assistant Director, Town Panchayat, Coimbator:
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18. | Assistant Director, Village Panchayat, Coimbatore

19. | All Assistant Commissioners, Coimbatore Corporation
20. | All Municipals Commissioner, Coimbatore District

215 All Taluk Tahsildar’s, Coimbatore District

20 All EO’s, Coimbatore District.

23. All BDO’s, Coimbatore District

The above committee should make arrangements for relief shelters,

all basic amenities to the affected during the disaster.

NODAL OFFICERS & ZONAL TEAMS :-

1. COIMBATORE NORTH TALUK

NODAL OFFICER

Sl.No

Name & Designation

Tmt.Maheshwari,

& District Manager, TAHDCO, Coimbatore
ZONAL TEAM
SL.No Name & Designation

1 Thiru.Manivel,
- Tahsildar, Coimbatore North

5 Thiru.Sivakumar
. WRD-Assistant Engineer, Coimbatore East

3 Thiru.Ramesh,
: WRD-Junior Engineer, Mettupalayam

4 Thiru.Shivalingam,
3 Block Medical Officer (Rural)

5 Thiru.Rajendran,
: Sanitary Officer, North Zone - Corporation Urban

6 Thiru.Gunasekaran,
3 Sanitary Officer, Central Zone - Corporation Urban

- Thiru.Ramamoorthi
: Block Development Officer, Periyanaickenpalayam

3 Thiru.Murugesan,
R Inspector, Traffic East

9 Thiru.Namasivayam,
- Deputy Superintendent of Police, P.N. Palayam.

Tmt.Dowlath Nisha,
10. Sub-Inspector, (L&O),
Kottur Police Station.

11 Thiru.Karthikeyan,
; Fire Officer, Periyanaickenpalayam

12 Thiru.Gopinath, s .
: Assistant Engineer, Highways AR \ Y

18 DISTRICT COLLECTOR,

COIMBATORE.
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13 Tmt.Hasi Aslam,
. Agicultural Engineer
14 Thiru.Vijayagopal,
) Deputy Agricultural Officer
15 Tmt.Kalpana,
3 Horticultural Officer
Dr.Elango,
16. Assistant Director,
Animal Husbandry
2. METTUPALAYAM TALUK
NODAL OFFICER
S1L.No Name & Designation
1 Tmt.Niraimathi,
: Inspection Cell Officer, Coimbatore
ZONAL TEAM
Sl.No Name & Designation
1 Thiru.Vasudevan,
g Tahsildar, Mettupalayam.
2 Thiru.Anbarasan,
3 WRD, Assistant Engineer, Mettupalayam
3 Thiru.Karthik Maharajan,
X Chief Medical Officer, Mettupalaym
4 Tmt.Mageshwari,
- Block Divisional Officer
5 Thiru.Sathish Babu,
- Traffic Sub- Inspector, Mettupalayam
6 Thiru.L.Manikandan,
: Inspector, Mettupalayam
- Thiru.Balasundaram,
y Station Fire Officer, Mettupalayam
3 Thiru.M.R.Rajiniganth,
: Highways, Mettupalayam
9 Tmt.Haseena,
: Agricultural Engineer
10 Tmt.Bakkiyalakshmi,
: Assistant Director, Agricultural =

+ 2 YT
STRICT COLLECTOR,

o COIMBATORE.



Tmt.Suseendra,

11. Assistant Director,
Horticultural, Mettupalayam
Thiru.M.Rajangam,

12, Veterinary Surgeon, Animal Husbandry,

Mettupalayam,

3. PERUR TALUK

NODAL OFFICER

Sl.No Name & Designation
Thiru.Duraisamy,
1 Excise Supervisory Officer,
: Kals Beverages Pvt. Ltd,
Coimbatore
ZONAL TEAM
SlL.No Name & Designation
1 Thiru.Ramesh Kumar,
3 Tahsildar, Sulur
5 Thiru.Nallathambi,
: WRD, Assistant Engineer
3 DR.Chitra,
: Chief Medical Officer.
4 Tmt.Kalarani,
: Block Development Officer, Thondamuthur
- Thiru.Murugan,
3 Inspector, Perur
6 Thiru.Susainathan martin,
- Station Fire Officer, Perur
Thiru.Harikrishnan,
7 Assistant Director,
Highways, Perur
Tmt.Meena,
8. Assistant Engineer, i
Agricultural Engineer, Perur
9 Thiru.Sakthivel,
: Assistant Director, Agriculural, Perur
Tmt.Nandhini,
10. Assistant Director,
: Horticultural, Perur o

“TOR
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11 Tmt.Shanthi,
. Veterinary Surgeon, Animal husbandry, Perur.
4. MADUKKARAI TALUK
NODAL OFFICER
Sl.No Name & Designation
Thiru.Ramkumar,
1 Revenue Divisional Officer,
Coimbatore South.
ZONAL TEAM
Sl.No Name & Designation
Thiru.A.Sathyan,
= Tahsildar,
Madukkarai
5 Thiru.Nallathambi,
; WRD-Assistant Engineer
3 Tmt.Prathiba,
: Block Medical Officer, Madukkarai
4 Thiru.Saravanan,
g Block Development Officer, Madukkarai
5 Thiru.Navaneethan,
: Inspector, Madukkarai
6 Thiru.R.Susainathan Martin,
: Fire Station Officer, Madukkarai
- Thiru.Soundarrajan,
; Assistant Engineer, Highways, Madukkarai
Tmt.Priya,
8. Assistant Engineer,
Agricultural Engineering, Madukkarai
9 Tmt.Sudha,
: Assistant Director, Agrcultural, Madukkarai
Thiru.Suresh
10 Assistant Director,
E Horticultural,
Madukkarai
11 Dr.Ravi,
: Animal husbandry, Madukkari

4
icT C 1 F(
£ NISTRICT COLLE

CTOR,

COIMBATORE.
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4. ANAIMALAI TALUK

NODAL OFFICER

SL.No Name & Designation

Tmt.L.Sivakumari
115 Excise Supervisory Officer,
Tvl.Shiva Distilleries Ltd, Coimbatore

ZONAL TEAM
Sl.No Name & Designation

Tmt.K.Uma Parameswari,

b e A
Thiru.Sivakumar,

= Excutive Engineer, Parambikulam Division
Dr.Bharathikannan,

S5 NIbdient Gifter, Avwimala:
Thiru.Ananthar;,

4' Block Development Officer, Anaimalai
Thiru.Sakthivel,

% Traffic Inspector, Pollachi
Thiru.Thamotharan,

o Inspector, Anaimalai
Thiru.Ganapathy,

ks Fire Officer, Pollachi
Thiru.Dineshkumar,

8. Assistant Divisional Engineer,
Anaimalai.
Tmt.Janath Priya,

= Assistant Engineer, Anaimalai
Thiru.Vivekananda,

L Assistant Director, Anaimalai
Thiru.Gopinath,

1555 Assistant Director,
Horticultural, Anaimalai
Dr.Om Murugan, -

123 Assistant Director, Pollachi \\

DISTRIC
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6. VALPARAI TALUK
NODAL OFFICER

S1L.No Name & Designation

Tmt.Vishnu vardhini,
ie Nodal Officer/Competent Authority, Irugur-
Devangonthi Pipeline Project, BPCL, Coimbatore.

ZONAL TEAM

SL.No Name & Designation

Thiru.V.Siva Kumar,
Tahslidar, Valparai
Thiru.Kumar,

2. | Assistant Engineer,
PWD(WRQ), Valparai
Tmt.Nithiya,

1

= Medical Officer, Valparai
4 Thiru.Vinayagam,
* | Municipal Commissioner, Valparai
5 Thiru.Ananthkumar,
" | Inspector, Valparai
6 Thiru.Prakash,

Fire Station Officer, Valparai

Thiru.Dinesh Kumar I/C,
7. | Assistant Director,
Highways, Valparai
Tmt.Janath Priya,
Assistant Engineer,

. Agricultural Engineer,
Anaimalai
9 Thiru.Vivekananda

Agricultural, Valparai

Thiru.Gopinath,

10. | Assistant Director,
Horticultural, Anaimalai
Thiru.Lakshmanan,

11. | Inspector,

Animal Husbandry, Valparai

In Coimbatore Forest division, Planting of tree species in the 1/3%

slope areas to avoid soil erosion in the hillock drain is being executed.
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In Pollachi, Valparai Road a new technique of stabilizing the slope by
way of anchoring the earth portion and forming a grid using the chain
links and growing up the vegetation along the slope has been done to
protect the hill side earth from further sliding at KM 62/4 and KM
62/8 through Highways Department of Tamil Nadu.
(i) The Soil nailing technique has been adopted to stabilize the
existing slopes to prevent landslides.
(i) Landslide prone areas are identified and walls were
constructed.
(i) The Anamalai Tiger Reserve has taken measures to establish
shelter to alert people. Mass announcement has been made

to settlement people in peak monsoon season.

(G) The number of encroachments identified in the Nilgiris Distict

and hill areas of Coimbatore District as on date and the number

of encroachments removed from the year 2010.

POLLACHI FOREST DIVISION :-

No encroachments have been recorded from 2010 onwards in respect

of Valparai plateau and no encroachment removed.

COIMBATORE FOREST DIVISION :-
It is submitted that as of now there are no encroachments reported in

the Town Panchayats of HACA area. In 1957, the TamilNadu

Electricity Board erected huts in Mattapatti' near the Pillur Dam,
Nellithurai Reserve Forest Mettupalayam range in Mettupalayam
Taluk of Coimbatore District to accommodate the workers who had
come from other native for the construction of Pillur Dam. Even after
the completion of construction work, the workers continued to stay in
the huts due to the maintenance activities in the Dam Area. As the
workers did not vacate Mattupatti area situated in the dense
Nellithurai Reserve Forest, about 1.042 Hectare of Forest land has

an alternative

been encroached by 39 families. In this connection ¥
NV
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land outside the Reserve Forest is being traced to move the aforesaid
families from the encroached forest area.

I submit that the news was published on 30.07.2024 report landslides
which occur in a minor land slide occurred at Idathukaraimukku
roadnear Sholaiyar dam on 30.07.2024. Two Persons died in that
incident. The Financial Assistance of Rs.3 Lakh (Rupees Three Lakh
Only) under Chief Ministers Public Relief Fund and Rs.4 Lakh
(Rupees Four Lakh Only) under State Disaster Relief Fund to each of

the families of the victims were given.

I humbly prayed that this Hon’ble Tribunal may be pleased to accept
this report and to pass further orders as this Hon’ble Tribunal may
deem fit and proper in the circumstance of this case and render
justice.

Solemnly affirmed at Coimbatore
on this 8t day of January 2025

and signed his name in. my
presence. DISTRICT COL T'OR,

COIMRATOR
S FLAIVERIIMA L R E R e
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GOVBREMINT OF TaMIL HAST
ABSTLA QT

Develop=ent =»f Hill ircas - Constitution of HIVL
Aread Ucnservation Lutherity in Tardl Hadua -
Oriers = Isausd.

ILAONING AR} DSEVELOFMENT (TC II) DELARTMENT
0N, Ho.44 oateds 2,.4.1090
Heads

1+ Fror the Chairran, Taril Nedua Bleetricity
Board 3.0.1r.Fe.CESZA /5T, dated 27.4.7°7.
aa kryaceedipgs of the mossins-faid om 1 808, 00 S
" in the Charbers 2% Chicf Secrtary &3 ]
Govt.( corrunicnted by Bwirhrent control
dept in 1r.M..25 5/B2/ T-12, dt. 23.3..7).

5. Fror the Dircctrr of Town & Country flanning
Dtﬂ-lr.HfJ..dEE"jﬂ-f:': !‘ILI, '1H'-he":|- :'.‘;'1.2.{. .-I

ORSEL

The preaent status of the Hill arons of
Taril Badun are fast.resching a point +f no—return.
Thers has wndcoubtedly beon an alarring dccline in
the ecr—ayster of the Westarn Ghats oven Within
living rercry. This is becauss all sconinic
activities, wltirately, sntail inecreasad extracticn
of envircnren gEourecs and always have an irpact
in redifying ther. Majority of develcirment activi-

t1led are carricd out conly with seneral 2ncial benefits
in mind involving a large nurber of acencies - public
and privite. Therefrre, when the development takes
Place in serlrgically fragile area like hills, the
interacticn lends to scricus stregs when the snviron-
ment I8 loadei beyoni its safe uso capacity.

2. Ofton, the econurmic decisions are not guided
by tho scpial ecsts on the infrestructurs apnd hill
scclogy. ~ Tha entirely desirable grals of wogetable
cultimation, livestock breeding, Aairy Aevelonrent
roepatriate rehalbilitation, corrumicaticn imprroverents,
tourier promoticn ete. havo all led to ovarall severs
‘detericrmtics tpn our hill envircorent. © This is
because of the® fact thathill arens require a policy
different from that of the plains which has nit hesn
fully recognised, Thz eonetructicon of an overall
develorrent philcsorhy for the hill areas 15 4 Speciali:
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task tc be dcne by agoncies specifically coirriticd
for the task. Such an effort ealles for a rulti-
disciplinary arproach which will encorpass the
aotivities of Aifferent governrent departrents —
central and Stats Governranis, non-governrental
agencies, Instltuticrns or private ipliviiupale and a
corprehensive preograrre  for implerentation.

5, o-nsiiering these, it has be:n deeclddd e
—_preate 8 body, that will develep the hille intc an
ecclogieally ncceptable and gnvirrnmontally dcsirable
aroa of Indiasnland Mass. Thercfore the Dircctor
of Town and Country Ilanning - has sent A proposal
“~Fpor Betting up & "Taril Fado Hill Areas Javaloprent
Authority" umder the provisions of section 1J cf
th.E "Tﬂ.l"il Kadun TI:-'H'II and G:-uﬂtrﬁ" Ill&ﬂﬂing F‘L':-t-, 19?1“. I

.. The Government, after careful ecnsidaration, |
have decided that an .d-hoc Auth rity should be s et

up now and the sape be civen a statutiry basls Iin

a1pe crurse, The Governament accordinzly diract that

an autherity to be called "The Tamil Fadiu Hill Areas
Copsarvation authority" be constituted with immedinte
gffcats - .

B Tamil Hadu Hill ireas Conservaticn authority
=hell gensist of the following members.

{. Chairran s A vory senicr Offiecer of the IJiS
to be appaintod by the Government
( part-time)

2, Member
Secrotary Sanior L.A.8., Officer to ba appainted

by the Government.

L L

3. Ex=officio

_ ¥embar. : Sceretarys Flamning ani Jevelcoprent
e S S SR T L. Hepartrent.
4. T o=t : Sedrotary, Pinance Departrent.
5. =flf— : Scorstary, Environment & Forest Dedt
6. -1 0= ' «+ Becretary, Agriculture Dept.
7. —do= ¢ Secretary, Anirmal Husbaniry Dert.
£, =A< : I_Eecremry; Fublic Werks Dept.
9. =do= « HSaeretary, Infermation & Tcurisr Lept.
10. e 1 Secrsiary, Housing & Urban Develcprent
i . Darpt.
§1. © =do- : Boecrstary, Industrieg Jept.
{2, =do= . 'Bggrea:ary, fural Jevelopment Dept.
15. = O : Becraotary, Muniegipal Administraticp
ap? Veter Supply Dept.
—f 4, =G s Chairman, Temilpadu Water Supply and

Drainapge ~SiBoard.

e



EI

; i 28
T ] 5 - w
Ex—cfficio
Mermbar ¢ Chairman, Electricity Beard
(] : Director of Town & Country Flanning
o ¢ Direcior of Hertieuwl jure
=il G ¢ Collector, The Nilgiris,
=il O ¢ Frinciml Chief Conservator of Forsa+s,

The Governrent also direct that an Advisaory

Council consisting of ths following rembers to be
censtituted for the speecific purpose of advisine the
[Ii11 Areas Conservation Authority.

1.
2.,
3

10.

12,
13,

pTig

] 1?-

10,

Te

Chief BEngineer, Scil conservatisn

Chief Encdnear, Highways

Chief Engineer, Buildings

& 5. Chief Bngineer, Trrication & Censml

+

Director of Rural Developrent -
Director of Animal Hustandry
Director of Geology & Mining

One sitting Member of the Legislative Azsembly
refresenting any one of the cconetitucncies in
the Nilgirie Distriet to be norminated for =
two year term by the Governrent.

One sitting member of the Legislative Ascenmbly
rofresenting any ome of the constitutencics in
which one or more of the Hill taluks otHer than
Nilziris, tc be nomimted for a twoe year term
by the Governrent.

v apadr penecn oF 8Ly Ode of Bhe ¥rrthayat
T E W i by e e AT 2
Tal PR bp Brela g Vol L £ Ry (e g S g A

to be nﬁﬁin&taﬂ for a twn year term by the Gﬁ;t.
Chairperson of the Kodaikapal Panchayat Unicn

Four Envircnmentalists to be neminated for a twe
year . terr by the Governrent and cne represens
Jating Non—Govormentg

“VeluntaTy Urzanisaticns ecrnnected with environ-
ment and ecclogy to be nominated for a two year
term by the Govesrnment.

The Authority may co-opt any District Ccllector
having jurisdiecticn over the Hill taluks or any
other officinal or non-cfficial as Assceiate Member
or Invitee or Special Invites.

LE. Cop . s I e R

The functions of the Authority shall be as

indicated in Annexurc-II 4o this order.
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e Orders regarding the appcintment of the .

T art-time Chairman, Member-Secredzyry and other 29
mepbers of the "Tamil Fadu Hill Areais Conservation
Authority" will issoe separately. Fending issue

of orders, the Joint ga cre tary tc Government,
Planning and Developrent Demrtrent in charce of

Hill Area Development Prograrmme ami-Western Ghats
Jevelopment  Programme 18 desigm ted as the Ex-
officic! Officer  om gpecial Duty' and he will form
with irrediate effect the "Pamil Nadu Hill Aresas
Oonservation Authority” with the staff in the Hill
Area Development Frogrmmme and Western Ghats Deve-
lopment Programme cells in the Secretariat lnast
sontinued in G.0.Ms,No,105, PdD (TC I) Department
dated G raad Hi'th- E'-DrHE-HE--EEj: Fé&D {D’F]‘ DE]_:It.,
dated 9.11.09. The mpove two cells will be subsurad
by the Authority Aand they will be merged to © Torm
the Administrative unit for the 'Aunthority! at State
lavel. -

a, mhn Tlap formulation eell (HADE) and' the District
Planninz Cell at Gihamamandalan will be marged Tooelacy
along with the siafd 1agt sontipued on §.0.M8.10. 104,

pan( 10 II) Dept, dte 15.8+59 and G.0.Ms.N0.251, F&p (OF.IT)
Depts, d 5. 9.11.09 and #he perged unit will be Tbrought
under the 'Hill Aress conservation Authority'. t will
he haaded by m Project gfficer, a SGOoOT pfficer of
Indian Administrative Service whe will alss be the
Merbar-geeretary for the "authority'.

10. The 'Authority' shall be funied and fimnced by
the Government. T+ gtart with, the Fovarnment accord
sametion for an initial grant of Rs.2/- lakhs (Rupees
two lakhs) cnly under the Hill Aren Develcpment
Trogramme for setting of the 'Luthority' imwedistely.
The expenditure shrald be debitabla tr "2052.00
ﬂggntnl'-iatﬁ-angral Sapvicas - 0390. Becretariat 3 chemes
in the VIII Five Tear pan-IT State Flan—Ji. Technical
sall for Tlan Forma¥icm bmier HADLT - 26 Other charges-
DEC 205 2=00=-090=JA~2602 The amcunt will be adjusted
from ragular grant aftd fappation of Tamil FMadu Hill
Arens Congsrvation iutherity.

; A The Government aisc direct thet all plan funds
for the hill aroas 1iztd im Amnexure-I to this order
shall be routed thruggh this ‘Authority'. Ic etart
with, the Hill Arom Dpowdopment Frograpme and the
Western Ghats Developngt Projramme hitherto Administerad
by the Planning ani Deedopment Departmnt shall be
administercd by the ygbority'.

12. ganction is aiscaccerded frr the creaticn of
ane pust of 14 g8 istant Foject Officer'  -in the scale
of pay of Rs.3500-5000 gpitia¥ly for a period =¥ rne
year from the date of agloyment rnr t1ill the .nced therefir

P if S
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cease8 whichever is eariier, The incumbents of
the posts will be elizible to draw besides theip

;:.-ar and allowances, other usual allowsances admissible
t0 Government employece from time to tima,

13, Pending extensicn of the provisicne of the
Tamil Nadu Town and Country Flanning Aot 197L  to
the hill ATCAad, tho GUvErmment, dirsct that all

Government andl Quasi-grovernment departments shall
consult even now the '"Tamil ¥adu Hill Areas Conscerva-
tion Nuthority' in respect of all development
programras undertaken by them within the hill areas
listed in the. Annexure-I to this order umdcr the
Frovisicns: of the Tamil Nadu Town and Country PFlanning
Act, 1971.. Ths departments of Ssoretariat (Excopt
Iaw Finance anl Legislaiive Assembly departments) are
accordingly rejuested to issue suita{le instructions
to the Heads of Depsrtperts - and gther cutonemops
bodies/Oorporaticns under = their administrtive
ccntirol tothe effoot that they should get the prior
clearance of the "Iamil Nadu Hill Areas (onservation
Authority” in respeect of any development [rozramme
uniertaken by them in the listed hill arczs beforg
they apprcach the Govermment for administrntive and
financial sanctions. and tec draw up their future
frocgrammes for development within the listed hill
areas In eonsultaticn with the "Tamil Nadu Hill Areas
Conservation futhority".

14, The Govermment alse direct that all future

budget allocations. relatinzg to hill areae davelopment
ineluwiing Hill Ares Development Frogramme & Westorn
Ghats Development Programms may be transfoerrad to the
'"Tamil Fadu HillMirces Consorvation Luthority".  The
Tauthority! may ‘alsc receive funde and subsidics
dircetly from the Govermment of India and Uni-n Flanning
Commission particulirly the Western Ghats Secretariat.

15. The amount sancticned in para 10 above shall be
drawn ani placed atthe disposal of the Bx-officic
0ffiecer on S pocial Auty.

16. Necossary provisicn will be made in  HE/PMA
1990~91 by reoappropriation from Ssavings within the
. grant or by proviiing additional amcunta.

YT T™is crdier issues with the eccncurronce of
Finance Department vide its U.0.8e.T36/P3/E/90
dated 2.2.90.

(BEY ORDEZR OF THE GOVERNOR)

M.}, RAJEBNDRAN
(HIEF SECRZTLRY TO GOVERINMENT.
T'o

Tha Chief Secretary t¢ Guvernment, Madras-S.
The Sscretary to Gevernment, Plamming and Development
Depirtment, Madras=Y9.
P
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. iy
The Becretary to Government, - -
Finanee / Bnvirtnment & Forests Départmont, Madras—o,
The Secretary to Govermment, Agriculture Dept., Madras-d.
‘The Oecretary tu Governmet, Animal Husbandry Depi., Ms=5.
The Secoretary tc Government, Iublie Works Dopt., Madras—.
The Beerctary t+ Grvormment, Infermaticon & Tuurien Dept.Ms Y
The Secretary to Govi., Houwsing & Urban Dovolopment Deph.
The Secrotary t. Govi. Industries Dept. Ms-3, . WE=").
The Seerstary tc Govi., Rural Develolmant Dept,, Madrma-j,
;. The Beeretary to Govt., Municital A3ministration & Wator
ik Supply Dept., Madras-g.
The Chairran, Tamilnadu Water Supply & Draimscc B4, Ms- .5.
The Chairman, Tamil Fadu Blectrieity Board, ‘Madre-2.
The Director cof Town & .Country Flanning, Ms-5.
The Director of Eorticulture, Dhermapuri.
Ihe Colleector of Nilgiris, Ulhagarmanislam.
The Irincipal Chief CUocmservator of Porests, Ms-6.
The Chief Bngincer, 8:il Cecnservation, Nandanam, Me=35.
The Chief Engincer, Highwaye, Madiras-5,
The Chief Enzincer, IWDbuildings, Madm -5,
The Chief Bngineer, IWD Irrigation, Madras-5.
The Chiof Engineer, IWD Genemal, Madris-5.
The Director of Rural Develomment, Madrs-100.
The Director of Animal Husbaniry, Madras-6,
The Dircetor of Geclcgy & Mininz, Guindy, Madras-32,
The Jeint Seersdary to Governmrent, Ilanning and Davelcprent
_ Department, Madms-G.
The Accountant General-= T & II, Madras-1C,.
The Accountant General- I & II, Madras-=13(b.n).
The Flanning and Development (0F) Department, Madras-9.
All Departmente cof Secretariat, Madras-9.
The Fimance (rub)/(H&.II) Dept., ¥airns-9.

31 /2a, _ .
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LIST-OF HILL TALUKS COVERED BY THE AUTHORITY.

i-
2u
%-

e

g
13'.
|
T2
13
14.
15.
16,
17
10.
{9'
20 .
21.

L

Gulalur
Udhagamdnialam
Coocnoor
otanird
etthpalayam
airmbatore
TdEmalpat

Follachl
ET W i
Eodeikanal

Periakulam
Uzilanmpatti

Uthamaalayam . -

Shenccttah
Tenkasi
Ambasamuiram
Hanzmumarl
Sankorankoil
Bivagiri
Ealkulam
Vilavanchde
LeasthoeBwaram
Thowala
Brivilliputhur
Rajamlayam -
Sathur . .
Yaellcrs

Folur
Tirupathor
Chengam.
Yerosim

R e T
A W

Hamalklal
Enlla¥yurichi
Sathyamangalam
Bhavani
Valparal
Avinashl
Rasipuram
Salen
Thurailyur
rplani.
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ANNEXUEE - IT

Functions of the Tamil ¥adw Hill Lreas Conservation
Autheority.

oo

1+ Functions listed in Section 12 ¢f the Town and

. Ceuntry Plaming Act, 1971; and
2y [1)

{v )

(vi )

(wis 3}

4 5

To prepare an environmgntal report of the hill |
ared8 and keep it updated every three years.

To undertake continual momitoriner of goc logieal
mmrmnaters; '

To prapare a structural development plan indicating
the earrying limits of the hills and proposs
altermatives to the hill population.where rzasonable
economical developmen®t camnot be loeally provided
withoat Berious over all denage ;

To draw up guideline= for development of hills
and compulSorily reguire prior clearance for any .
development listed in Annexure«IT and ban the
activities listed in Annexurc-IT altogether

Po advise government on the policy and strategy
for all development activities in the hills;

To iasuc such dircetions as necesaary to loeal
authoritics 4o emable the compliance and have
nacessary powers delegated to 1t onder the Munieipal
and Panchayat Acts; and

To prohibit expenditure by any Government department
or ondertankéng on any plan or acheme not cleared by »
(Flan and non plan) by 21l departments are only for
SchemeE cleared by it. i

®* it in that area and require all budgstary provisicns.

a9 L
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Difnctﬂr of Town and Coantry 5ot e dovd boasinsatld, AT,
CPlanning . Ehpie LR 4 e :

a07, Anna Salai,

Roe No.22043,72002/HSBA Dated: $3.04.7802

Sir / HMadam,

y Tt 1

x L I'-!-'. SIJ.]'}I

Ref:

A sl s
harewlth Ear naece

H ™ “q ahes,
E¥el: hg ahove.
':'I'_‘l:‘-‘!,l‘ el I
4

All offlcers ©

HACA - Iden*iffcation of actual hill
v¥llages - oo usion of vwillages in plain
areag of hill talaks - dpendment = Issued.

G.A. Ms.Me.47, Heusing and Urban Development
(UD2.2) Depsrement, dt.24.3.2003.

e

Af the G.t. ' elted i8 communicated
seary agkicn,

TR el SR

for rector ef Tewn aL;r£¥

L Cauntrv Plaming.
R "

f the Head @fflce, Chemnal-2

planning Assistant, HSSA sactlon

Stock flle
Spare=:2

1)
v e
3? P.{ to Mrechor
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Conv_pf:

COVERIENT OF TAMIL NADU ik
ABSTRACT. . ©

Housing snd Urban Development Department - Dedelopment: of Hill .. -
Area, - Hill Area Conservation Authority - Identification ... ' .0
of actual Hill villages exclusion of villages in Plain Areas

of Hill Taluks - Amendment - TSsuaed. o i

e e —— 1‘-:!-'1'1'-

Housing end Urban Ddvelopment {UDE.ET.Dépafhm@nt

G.0.M8.No. 49, 2 Dated:24.3.2003.
: R_F!Eﬂ_.‘f o, s ol

L4

1) G.0.Ms.No.44, Plarning and Development (TC n 5
Department dt.2.4-1990. .

2} From the Specisl Camissionsr of Town and Country
planning letter No.l1S(63 /2001 dt.11,10.2001 .and”

1,11.,.2001. :
= 3) From the Secretary to Government, Housing and
3 © ' “Urban Dewelormment Departmant,D. 0

. Letter No. 7529 /0D2/01
asted:7,11,2001 o YRR iy
4) From the Director of Geology and Mining,letter
: Mo, 8154 MMM/2008 ¢, 5.12,20081. :
5}, Fram the Specisl Cowmissloner of Town and Country.
Planning lettnr Mo, 307809 /2000,/HSBA ﬂt+:7.12.2311.~
&) From the Speclal Commiszsioner cend~ComissidnateL
nand-Adninistration  letter Ne:4680/H/2002 dt.25.2.82..

R
BRDER: ' T Sl
In ordsr to develep the hills inte an ecologically

scmaptabde and enviremmentally desirabde area, In G.t:Ms.Ne.4i4,
planning and Develemment {TCII) Department dt. 2.4471998  the
Covernment have copstituted & high lavel committea haMElv'Hifﬁ-
Area Conseryatien  Authertiry (HACA). As per the orders issued
in this Goveroment erdér, all the Twwy Gewverrment and Ouasi
Gevermmsnt Departments shall consult the Hill Area Consservation
Autherity in respect of 3ll Jevelopmant pregrammes undsrtaken
b them as listed dewn in Annoxura=IIT of the said Govermment’
8ri~pr in 211 Hill Taluks speotfied under Annexure I eof the
same Gevgrrfent Order. "

2) Tha guestion ef exempting the wvillages which ate
1ooated in the plains though they fall in the taluke notified
as hill taluks in that G.0. wag Alscusgasd in the 22nd Hill Area
Censassvetion Authority meeting held on 21.2.2001 and it -was
d=cided to obkain the dstails from the District Collectors
regarding the villages which are actunlly lecated in tha hill -
ar~as, The Diractor of Geology 3nd Mining haa scrutinlised the
same in &w-ss% consultation with the District Collectors and sant
his promosals indieating the details ef villages which should
Fall within the purview of Hill Ares Conservetion Autherity.

o
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1) Rag~d o0 the reports recelved £COM Lhe pistrict

0ol lectors ~omoernedd snd 1o c:ﬁﬁultatinn'with'Directﬂr of

Cealog¥ and Mindng . the= Ewaci1; cormissionel of ToWn and

countr'y plenning D28 aent.amwndhnnt prupuaals to annaxare—1

of Covernm=nt srger first read abovH and to notlfy Eheqnameg_uf
“4:411ages which 2E€ actually 1pgated 1N nillfereas of .the. '

1411 taluks of the-wmr}ﬂqg Districtd.

4} The Goyeymment nave careful 1y congldered the :

prﬂpﬁsal of the Eﬁe:ial-CENWisaiuner of Town and country plamming

and apprnuﬂd'the'iisi of willages sent by the plzerict CollectOr®,

which are aetually soated in the hill areag of the hillk

raluks. THE pames of the Tisiricts and the names ©f the wvillages.

1opated 1o che hilirtalﬁkﬂ_ﬂf the respective aistricts apra glwen LT
. =

in annexure=1L Lo thls or Aer .

£} The Goyecmment 0 ertial Latfication of 'ig. OTMs - Na- 44
. planning and Deve Lominent T ol Departmant, At o 41590 direct

that in respect aof the +i1la =8 1Aentlfied 98 pill wi1lages in
thes= i1l Taluks, inﬂiﬂatnﬁ-in th= annexure=k Co rhis oradeT. :
permission from HARCR ﬁhnuld'Hernhtainpﬁ for all.antiviﬁins
Enecifieﬂ in hnnexure-II of this covernment Qrder béfﬂfa they #are
pak~-n up £OT Executlun'ﬂr grant of wermiéaiﬁn. ; T

) O ; o

- &7 The_Gu?arannt alga -Elrect tﬂat&fnryqther willagns 1ving
in hé ﬁlﬁihEraf_thess Hipl Taluks, ghtaining pﬁrmissiﬂn from the
Eil ’ﬂrga-EEMSﬂrwitLPp ﬂuthﬂrit? iz not nn¢eﬁsary_anﬂ"thm
respectlve Do rtmnntaT ocfficials should pursus the aceivities
epeolfied 10 the hnnexurF'II to thié‘GﬂuFrnm@nﬁhﬂr&nr_as per the
wisting RotB, roles Aand opoors in £OFCEe g

7) The Goyermment fur therl diract that, in respect of all
villages in the Hill Taluks whereyer ReSarve Forres lands are
swaiTable, £he activities prptioned 10 Annexure=TI B& this o
Gﬂuﬁrnméht'ﬂzﬂaf in thoss 1Fnds have® to be.got aleared by the
v B ﬂrna-tcnservatiﬂn authorlity,; 28 raquigeti. in the-ﬁuv@rnmant Vi

#rdsr flrst road abo%e- - f PR
( gy tider of the._;ﬁcw-nrn::rr'l
F3 & st R "
- ‘ X1, RAWNA SAILS i
. y = EEL'?E.TT'LFEY ™ COVERMME v
Tao -
The Dir=ctor of Towh and countiy Planning,‘ s
Chennal-2 : , i 2 Fo o AT el
i P r Ak L R P e g
_'-'.-.:--'_'__ i ol I R, il n " -__:l N & S
Wrars Be: - . ',-‘,:-Tiu. '.ﬁ_ffl Wt

Gy o ok : . X £ Sl ]
- =R Saamh Hh.'r::r*f--_l.. i ;_"-' L P T e 1 ”
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L ANNEXURE-I TO G.0.M8.NC:4% DATED 24-03-2003 ¢
- Consolidated listof taluks and villages which actually lie in Wil arense: o e
b _Qis?_;irt . Mames of taluks | Names {:I?_ri'llnge*s
1 Nilairis ' Gudalur All villages
| Udhagamandaiam All villages
 Coonoor All villages
- Kotagin All villages
3 Coimbatore . Coimbatore South 1. Nurasipurai
: 2. Vellimalmpattinam
I W 5. Devarayapuram
i el 4. Kalhckanaickenpalavam
3. Ikkaraibolluvapar

: =i G Mathuvarayapurim

! # T. Alandurai
LB Booluvapalli
! e ? Thenkar
1 w1, Mathampatt
| w11 Thesthipalayam
I W' 12, Perurchettipalayam —

w' |3 Sundakkamuothur .«
ket |4 Ergmada

13, Mavuthampaiti
V.é".‘rh. Thomdamuthur

| Coimbatore MNorth W, maickenpalavam
: W2 Gudalur

w0 Npmsimmanaickenpaliyam

7 wT4  Nanjundapurpanm
_ -E e, Chinnathadagam
- w0 Veerapandi NG 7 &

Wi T Somaiyampalavaim

Udumalpet Valavapalayam
Thali

Jadlipanti

Linkamavur
Venkiltapuram
Sanupati

Kol lapuran

-

_-I:‘.‘.'h_'_ﬂ_-l—f-.-i!-!_—t
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¥ .
-

District

Manmes u'f taluls

Coimbatore

Mames of villages

Mettupalavam

Thalumpalavam

YVelltvankadii

Thekkampasty

o e |
o] Lo et i

Chdanthurai |

Nellthura

Cheickkathasanip Iﬁm

Al [

Sirumuens
5

Pollachi

Perivapodu

Vettukaranpudlur

Ealivapurama

Kstloor

Angalakurichi

Thoraiyur

] =t () N ) [ P

Jallipaity

b

Arthanaripalavam

Valpara

=
J.

[indigul

Anmamaliai Hills
village funtie 1aluk)

Kadaikanal

Al villages

| Dindigul

Sirumalas

Aadalue

ekl A —

IMmdicamalai

=

Thonmalus

Manalur

el R

Crodabsag

Chatrapatls

8.

[arapmti

.

Avvampalavam

.

SaTasinzapuram

3

RS na L

|2

Sirangidu

| Palani {Now
| Eddanchaturam 1aluk)

Viadugady

PetoaTa
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Idistrict Names of taluks | Names of villages
: . I-|'| el - © Bhavan Bawaur A
i Bhavani Sub- taluk i
: Barvur B
i _— T
| Sathivamangalam 1. Thalainla
j Thalavadi Sub- taluk P
| 2. Neithalapuram S
i 3.  lwealur 2
i 4. Marur =
5. Dhaddakajanur e iy
. Thalavadi .
7. Chikkakajanur
8. Mallankuzhi
9.  Anulavadi
.  Paiannapuram
11, Mathahail: i e
L ey - 0 T 0
3. Konganuhulll . =
14,  Panahuahalli .
| 15, Dhoddumuthakarai
: 16.  Lravanahulli e
! 17, Thinsalur A and B o
i &, Thigamarsn =l
! 19 Kariavikh Rl =
' 260 Hasanur
| - , PRI
i Kuthialathur sub- taluk | Kuthivstlathwy N
| 2. Kunnn .
3. Koathampalavam
z ey bt Agasthecswaram . Vadascry s
= WKulasckarapuram e
by CTHRRSGE - o
4. Eruvipudur oty _
! 5, Suchuwlram
i SU—
{ Thovalai 1. Alamiapambapuram i
! 2 Anantlapuram
| 3. Arumanaloor

- ———————

plt alla
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District | MNames of taluks | ] MNames of villages

=

Siramadam
Darisanamecope
Erachukulam
Esgnthimangalam

C henbagaramanpudur
i Thavala

L10, Aralvoimozh

3 Kanvakumat Thovalat

i
!
b

o|o9 [ mafon |

Paloor
soattalam .
Arwdesam

K ulappuram
Methukuwmmal
Paluyal
Vellameode
Mancode
Kalial
Kunnathur
Arumanal

Vilavancode

e e, bl b Dt i il o o o o

==

I
L
| Kalkulam Aloor

i Villukkuri m g
I Kaikulam
Thuckalay
Velimalai
Ponmanal
Thumbacode
Surulacode
Tlurparagpu
Mecode

e o e e ¢ e

. —
i f

~ilenfun]s

]

=
_Q- v

i G, MNamakkal Namakkal Gundur Madu
Valoppur adu
Arrvur daddu
Valavamina Nadu
Thinnanur Nadu
Devanmur Madu
Selur Madu

Uinantaneal Tacal

ga | e | s | ra | —

PsteOs
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" Diatriel : Mames ol taluks . Names of villages !
S o Namakkal Y, adalavalapa
| ). Karukodal Taral
“iﬂhﬁﬂ} y [ Perumappan Solu i
12, Pervakombul
13, Pudur Palappatls =
14 Muollakurichi Taril '
13. Penvakurichi ;
! Rasipuram l; Feelur
v 30 Melur |
! 3. Kidamalm il ;
I 4. Perakkarai Madu
i 3. Bail Nadu
5 6.  Edappuli Nawu 1
7. Chittur Nadu
; 8.  Thiruppuli Nadu
! Y, Pelappadi MNadu
' 1, Alathur Nadu B
b Gundand Nadu . D
120 Adakkam Padukomba
ia,  Boadimalad
“Sal Sl __L_ il arappalt _-' el
Na mﬂkk‘! 2, Jurmgemalky Hills |
. Lo Ammoottumala
L Yercawd All villages -
| Artur -_-_T[._- Chinnukalravan (Narth) s t
| 2, Pepvakalravan (south)
A Soolunkurichi
' 4, Penvakalrovan Melmadu e
3, Karivakol -
: fr.  Pasthur N _ "
: T Kl Avarai o L B
n Kuotlunaku Hills
_ o Pdharmathi
4 Sardinmoulal. Foallippatii ==

in Valakombai Tarul)

Pabals
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~
District Names of talulks Names of villages .
:_j.l_ Salem Vazhapadi i 1. Thekkalputh —
s 30 Aladipatis
- 3. Pughuthikutiai -
4, Chimnavelampmtb
| 5. Penvavelampatli =
! | G Pallikadu i
! ! v 7. Arunoothumala
[ 8.  Pelampadi
| Lo Sirumala
i !
E Gangavalli 1 Pachuimalai )
i 2 Veppidas
i .
| Mettur L Palamada
]
“ B, Tirunelvel Tenkasi 1. Avkudi
~ 2. Coungllam
E T L T R ST
4. Avaraper J I
5. Pawgpathu .
O wlathalaparar
1 7 Flangi =
&, Tenkas e,
:r 9. huadwvanallur e
| 10, Kambaneri Pudukudi |
11. Bowanallur .
12, Chokkampan . M.
13, Vairovankulum o
[4. Panakkuricln J
[5. Pulivur
Alanygulam 1. Avvanarkulim 2
(Previously Tenkasi 2. Alangulam s ek
taluk) 3. Maranthal
4. Mavamunkonichy
3. Siwvalurkulam B .
b, Nellur )
7. Subhighpurim
8, Keczhapaur ]

Pl-t q-"::' W
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43

Mames of taluks

Names of villages

|
1 I -
. Alangulnm L9, Rachuneerkulam o
{Previously Tenkus . Thuthikelam
taluk |
Ambasmmudran { 1. Reelmugam
1 2. Aladiyur part H T,
13, Zomin Singampacu Pari [
i | 4. Vickramasingapuram Part i o
! '3, Therku kallidaikurichi Par ||
. PG Malovankulam
; | 7. Therku Veeravanallur part H
! (8. Therko Karukurichi
9,  Thiruvirsthanpub part 11
L. Swevasulam
| Manguneri 1. Eanwadi
| c2. Mambnbalaivanpattayam
' ! 3, Thalavaipuram B
|4, Thirakkurundods 11 -
| 3 Nlashiladi b
_ i i"-['.ﬂ'.‘l}.'ul.|ri'|u|lu| =
; i T Beevalmen
'S, Kalakkudu s
by, Keelakaruvelankulam e
L 10, Padmaner B
F1L Pathai
' | 12 Devanallur
13, ldaivankulam
' 14, Smwkulam
115, Melkara
LI 6. Keezha Kaduvein
' | 17, Kallikulam
‘ {18, Nadakurai
19 lraippuvara
P20, Honkulam
! 21, Rapikkamanglam -
|
| Sankarankuoyil [, Kawukkalpati
! 2. Nuduvakkurichi major

Plt ala



_:. Sevalkulom
L Pervmpathur
Mo Kanisasthan

i

Zio Nadikolta

—_— =

i
44
N District Names of miu.ﬁcs : Nines of 'l-'jfi'i'l.-‘;_ll.“: ___: r B
“ o Tinmelveli * Sankarankovil "3 Narikkudi
y T Pashanakonia =
P K Alwsalim
o Savimalal Part | _:_-__
’ ! o savamalai Pagt 1l .
: & Nalanthula -
! Pu Kalapabinkulam o
; v Maruthakinaru : S —
| CiL K Kansalkatam o
: tis Sakkulamuthonpattn iz
| i Mukkuotoumasha
i 14 Mabipgar —-" - :
: 13 Narahaour i
i v Thiruvengadam '
i (1o Sundarcsapuram
!
.
1

-2 Thoerkusankarank ol
: 22 Pefiyaor

== Pawmiapuhi

" s z

oA Perumalpatt
- Paruvakbudi

D "n.'fu:mr;.i;;u ThhiEe
-

% |{1:l.‘.-f.r|'lu Noeorisi L'L.'.II]i.,I.l i
=5, Alwdathupain

A Nadakkupudur 7
> Mittenbai kst

30 Arvanavusipuram

_ Shenkoitai . Achanpudur
- Vadakiry ‘riu:clpidug;ii_
X K'FElililkil_I‘"ﬂi Maelpnda
-+ Puimosln
Thenpotha

fr. Mekkir

Shencoltm keelur

-t _ 8. Shepcotn Melur

ki p2
kL]
-

L I

[ G B Y



‘s District 1 Names of taluks | Names o villages
< Dirunclvel) | Shenkotial 1D, Karkudi
: M. Pulivare =
.I:_[ 1. Maualkacly kgt A AL
12, Nallam )
13, Pudur
| SIVREIF |, Thirurmulainayakkanpudukudi
| 2. Melapuliangud:
L3, Alanaulum
! -+ M o
{3, Malavadikkurichi
; | 6, Thalunankolta
; | 7. Anvur
' | 8. Cotdalure

19, Thenmalai |

. Thenmalai 1]

. E. Vasudevanallur

l L2, Thiremalapsirum
13, Naranapuram |
4. Naranapuram 1]
5. Rumanaihapurim
C 10, Sreagri |

F1T Sivaeiri 1

P Viswanalhaperi |
19 Viswaibaperi 1
(21, Ravienr |

| 2L Ravawia 1

% Tirusomnamalag t Tirwvumnamalai | Themmalii Hills
r Chengam 1. Atlapatly
2. Kilpatiu i ;
3. Clunnakilpattu
4. Kilaiyur L
5 Kolmbhwe
i 0. Kilthatteapatty |
' 7. Pedspamimasathur
! 8 Vamnankottu :
9. AMelsilmbadh 3

[:'.t.ﬂ'-
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i i
District Names of taluks ___sames of villages
CO Tirus smamalba Chengam | 18 Pamdnew G s
' 1 Cloragoundanur .
12, Palamaralhur
Li  Pulivur .
D14 el vapatiu e
A o e s
i 6. Erukambatiu o
L7, Perumuitam
: Polur t . Alelpatiu e
2. Necpalampaity .
(3. Chenbogstheppn
t 4 Hoanamln
! R S T
= i 6. Keclhanovavur —_— .
J EEE i"l.:li‘-';;u1kl.|pp':ﬂ‘|'l e
: p8.  Seehpidun %
] 9, Lnwngsgnyr ; e
: L T .
i 1 Thwavbobbads i
| e L i
| b Pabiaih Ragdu S
| b R UL = 2
| 8 amineraiigal :
| ki I 4
: _L. hilbwnapany
! 15 Dubanzalom )
| LS o 13
e Pudopantu
« W Tiruchirappalh Thuraiyur LI Thenpuranady X
1: P2 Vanwidu >
e Rl
4 E’awhﬂn_:ui'.-li Hills ey
| 3 Pachamalan Tarel -
| 6. VMalaswikubppatti .
C 1o Veppasthatiai N
8 Velur thnown as Karatlug

PsEads
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= Diistrict Names of taluks Names of villages |
) Tiruehiraapalll Thuraivur 9, Manmalai (Second Bit) in
Kudamala Taraf T
10, Manmalai (First Bt
P Al Vellore 1.  Palampatiu
2. Mulluvadi i
3. Allen
4.  Vazhapandal
5.  HMNochimedu
6. Gurumalai E;
7.  Velakulmalai =
8. Thollor .
9, Jarthankolla
10,  Paiti Gudisai
11, Muthuangudisai
12, Thattamkuttai
13, Veepalampatiu
14. Elluparai :
15. Nackanoor 35
16. Chinnakottanchelty
17. Perivakotanchetti B
18. Thandaiamkotia
19, Kuniganoor
' 20 Fillayarkuttai
21, Mclkupkaravu B
22, Kilkupkaravur
23,  Thenthur =
ﬁd- Fuslur T
25,  Keivihur Saypithur
26, Kathvapatl
27.  Peenjamanda
Tirupathur 1. Athanavoar
2. Manualam
- Vi am Sankarapuram I, Armvangadu
2.  Maoniyarpaloyam S
Vi HU. e 3. Kecrhathukozhi
- 4, Malathukuzhi "

P.t.ﬂ-
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12 ra
5 ;
. — . i
i District i Mames of taluks Names of villages =
12, Villupuram | Sarkarapuram 5. Melmilavur
| B Reeshnilayu B
i C 7. Wilvatlu
1 8. Perumanatham
1 9. Kilakkadu
|10, Kallipparai
' 11, Koodaram
| 12, Alanoor
I 3. Serappatiu
| 14, Kurambaloor
5 | 15, Vanjikkuzhi .
16,  Vazhakkuzhi "
17. Vellarikkadu
18.  Ingadu
19, Vengodu
20, Moltarvanur i
21.  Erukkanpattu
| 22, Karvalur
. 23.  MNochimagu
: 14, Mavadipatli e B
+ 25, Vellimaly
30, Kanlikkal -
27, Vannivur -
: 28, Mozhippatiu -
| 29, Arampoondi
: 30, Varmm : j
| 3l. Uppur &
32, Vandagappuadi
| 33, Erukkanpaity -
| 4. Thorangoor B
I 35, Ezhuthur
i 36, Thoradippatiu "
| 37.  Naranampattu
: 38, Melpachen
: 39, Mundivur
! 40).  Perumbur A
i 41.  Vazhappadi
: 42 Sirukkalur
43. Poltivam i

P-t o
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District

Mames of talulks

Names of villages

[+2. Willupuram

Sankarapuram

Malliyambadi

Kondiyanatham

Karuvelampad:

Kallipatiu

Pachery

Moolakadu

[

13 Virndhunagar

Srivilliputhur

Valaikulam

Wenkatesuwapuram

haharajapuram

Watrap

Kansapuram

Pillayamatham

Rajapalayam

Muthusamypuram

Thiruchallur

(4. Theni

Uthamapalayam

Mela Gudalur (South)

Mela Gudalur (North)

Erasakkanaickanur

Marayanathevanpatty {Morth)

il ol el b B

Highwaywis

Bodinayackanur

Bodinaickanur [Morth)

Kottakudi

e | —

Agamalai

Andipatty

Mavladumparai

Kadamalaikundu

ll.pJI-uI-—'

Megamalal

{5, Dharmapuri

Denkanikottar Taluk

Ravakotla

Nellur

Pillari Agaraharam

Bodichipalli

Takkeri

Kalpalam

Mallikarijuna Durgam

Kundhukoital

Patale
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| District Names of taluks Names of villages
3. Dharmapur Denkanikottai Taluk 9, Agalakoliai
; [0, Bevunatham
! | 1. Marappanatti
12.  Baleguly
13. Peria Baleguli
|4, Botupuram
15, Urakkaimedu
16.  Kadulakkasendirem
7. Kurumber Kirama Natham
18, Masadi
19. Rousara Samudiram
20 Alagatti
21.  Betta Mugulalam Melur
22, Jalana Sandiram
23, Unisenatham
24, Ramtinagiri
| 25, Thadikkal
; 26, Govinthamparti !
E 27. Periva Sathakkal '
28, Thattasandiram
; 29, Gudivur |
i 3. Betta Mugulalam |
i 31.  Devara Doddathathanahalli ;
i 32. Tholuva Betia
! 33.  Periyakallathampaiti
| | 34.  Halaipalli
. 35 Pulavalli
! 36, Muegankaray
i 37 Thitakari
Z 38, Kandhappanus :
! | 39, Sidhapuram A
40.  Madalal
| 4]1. Kulikunda 3
! 42,  Arul Natham and its surrowndines
| 43.  Kollathi
i 44, Karadikkal
45.  Muzandam
46.  Malligabai Thoui
47. Ullbenda |

P-t.ﬂ--
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Dristrict Mames of taluks Names of villages
| 15. Dharmapuri Denkanikottai Taluk 48. Sambangi Ramathotti -
! 49. Thotta Munji
50.  Varatha Natham
' 51.  Sagamunju
52. Somagundapalli
53. Karagathur
| ' 54, Kuppathur
5 35, Kottaryur
" 56 Thimmathur
| 57. Kochur
58. Thottiyur
| (50, Kodakarai Hills and its
surroundings
I 60. Kembakarai
| 61, Palikundu
| 62, Mupjukondapaili
| 63, Melpail;
' 64. Mandhapuram
| 65. Natrapalayam
E GO,  Kerail
67. Chinna motragi
68.  Panjalthunai
| 69, Sakkilinatham
70. Hosur
: 71, Pathigoundanur
- 72, Mascnatl
73.  Athimarathur
i 74,  Arthakinary
: 73. Arokyapuram
7.  Asgalakottal
77, Kattunmsa
78. Padhavanahalh
7. Kurimandha
80. Kumbaveilur ,
; 81.  Biligundaly i
: 82, Ootamalal ;
! 83, Gullatiy
24, Doddamachi i
85. Koochuvadi |

PataDa
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| District MNames of taluks Names of villages L
' 15, Dharmapuri Denkanikotiai Taluk 86. Thaggatty T
| 37, Urgam village and 1s
:; surroundings
| £8. Maulanahalli
J | 89, Belpatti
' I-Eﬂ' Lduparani
9], Manjukondahalli
62, Kulipandu
103, Sulagunda and its surroundings
. | 94, Mandhimangalam
| 1 95, Devarbeita
I |96, Belakkaral
|, 97 Nachipalli
; 68, Athinattam and surroundings |
| Uthankar 1. Chitteri Hills {entire taluk) :
| 1
| b6, Madurai Peraivur A Athipatti Frrka
1.  Pappinaickanpat 3
2. Athipatti ;
3. Thullukutts naickkanur o
4. Vitaipaui E
5. Vandar i)
6. Saptur
i T K'I.ldiSEr'-l i
8. Kethuvarpatii :
9, Mangal revu ;
10. Kudipath |
=
B Elumalai Firka |
1. Melathirumanickam
2, Seelnavackanpatll
3.  Peraiyampaili
4,  Elumalai
5.  Uthapuram
6. Mallapuram
7. Thirumanickam
8. Sulapuram

P-t-ﬂ.
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District

Names of taluks

Mames of villages

[ 43

M owdara

Peraivur

Thadayamputtl

tlanibamettupalli

E. Kottapait

Peraiyur Firka

Kuvalapuraim

Silaimalaipatti

Sandaiyur

Peraivur Bit - |

Peraivur Bit - L1

—y—

(hinna Poolampaity

5. Keezhapatli

L e o o

Mathakarai

Usilampatti

-

Earumathur Firka

Earwmathur

Mudalai Kulam

YVikraman _a;almn

Eovilankubam

Kannanur

Pannivan

Pullanen

Sekkarappanaikanur

Pana Moopan path

—'\Dﬁﬁ-\—lﬂ“-'-'::l--'i-di!u-—

=

Eravapatti

ja e

Usilampatn Firka

Thoddappanmckanur

Puthampatti

Nulluthevanpatd

e

MNakkalapatii

Ak uncany

Thummalapatti

Erumarpatti

Lisilanypatli

) P B P P e T O

Y azurani

Pt oOa
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District MNames of taluks : Names of villages
16, Madurai ' Usilampatti 10, Avanmetiupatli
Il. Maanoothu
12, Jothilnaickanur
1
C  Uhhappanaickanur Firka
|.  Uihappanaickanur i
2, Nadupatty
3.  Thimmanatham
d. Kalluthu
3. Mekkilarpatti
6.  Keeripatti
7 Seemanuth
8. Sikkampatti
- El'ld ™

SECRETARY TO GOVERNMENT.
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ACTIVITIES WHIEH FI'.EE.'[UIHE PRIOR ELE#EANCE OF
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g |8 Agril:ultura

a)
b)

Projects for the restructuring of hl]l siﬂpes

Projects for the use of uncultivated land or
semi-natural areas for intensive agricultural
pUrposes '
Water-management projects for agriculture
Initial afforestation where this may lead to
adverse ecological changes

Land reclamation for the purpose of
conversion to another type of land use.
Poultry-rearing installations
Pig-rearing installiations

Plantations

Agro-forestry, tree cropping and orchards

2.  Extractive Industry

Deep drillings with the exception of drillings for
investigating the stability of the soil and in
particular:

-— geothermal drilling

—  drilling for the storage of nuclear waste
material

-— drilling for water supplies.

Extraction of minerals other than metalliferous
and energy-producing minerals, such as lime-

Pl-t Y
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stone. marble sand, gravel, shale, sal,
phosphates and potdsh

Extraction of coal and lignite by underground
mining

Extraction of coal and lignite by open-case
mining

Extraction of petroleum

Extraction of natural gas

Extraction of Ores

Extraction of bituminous shale, peat and MOsSS
Exrraction of minerals  other than
metalliferous and energy-producing minerals
by open-cast mining, including extraction of
gypsum, fire clay etc. '
curface industrial  installations for the
exiraction of coal, petroleumn, natural gas and
ores, as well as biluminous shale.

Coke Ovens (dry coal distillation)

Installations for the manufacture of cement
refractories.

Energy Industry

a)

b)

industrial installations for the production of
electricity steam and hot waler.

industrial installations for carrying gas, steam
and hot water, transmission of electrical

 P.t.o0.
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energy by overhead cables.

Surface storage of natural gas
Underground storage of combustible gases
Surface storage of fossil fuels

Industrial briquetling of coal and lignite

Instaliations for the production or enrichment
of nuclear fuels

Installations for the reprocessing or irradiated
nuclear fuels.

Installations for the collection and processing
of radioactive waste

Installations  for  hydro-electric  energy
production

Processing of metals

a)

d)

e)

-caslings

lron and steel works, including foundries,
forges, drawing plants and rolling mills (unless
included in Annexure-|)

Installations for the production, including
smelting, refining, drawing and rolling of non-
ferrous metals, Excludipg precious metals

Pressing, drawing and stamping of large
Surface treatment and coating of metals

Boiler making, manufacture of reservoirs,
tanks and other sheet-metal containers.

PetaCs



f)

)

Manufacture and assembly of motor vehicles
and manufacture of motor-vehicle engines

Installations for the construction and repair of
aircraft

Manufacture of railway equipment
Swaging of explosives

Installations for the roasting and sintering of
metallic ores.

3.  Manufacture of glass, ceramics

6. Chemical Industry

a)

b)

c)

a)

b)

Treatment of intermediate products and
production of chemicals,

Production of pesticides and pharmaceutical
products, paint and varnishes, elastomers and
peroxides.

Storage facilities for petroleum petrochemical
and chemical products.

Food Industry

Manufacture of Vegetable and animal oils and
fats

Facking and canning of animal and vegetable
products

Manufacture of dairy products

P-t .ﬁ.
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Brewing and malting.

Confectionery and syrup manufacture
Installations for the slaughter of animals
Industrial starch manufacturing installations
Fish-meal and fish-oil factories

Sugar factories

Textile, leather, wood and paper industries

d]

o)

c)
d)

€)

f)

g)

Wool scouring, degreasing and bleaching
factories

Manufacture of fibre board, particle board and
olywood.

Manufacture of pulp, paper and board
Fibre-dyeing factories

Cellulose-processing and production
installations.

Tannery and leather-dressing factories

Wood based chemicals extraction including
aromatics and tannins

Rubber Industry

a)

Manufacture and treatment of elastomer-
based products

Electronic Industry

Pit quq.
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d)  Manufacture and refining of basic semi-
conductor materjals

b} Manufacture of semi-conductor components

c)  Manufacture of electrolytic and other
capacitors

d) Manufacture of electronic components other
than pure assembly materials procured.

Infrastructure projects

a)  Industrial-estate de velopment projects

0} Urban-development projects

c})  Cable-cars

d)  Construction of Mational Highways, State
Highways, major district roads and minor
roads and railway lines and airports

g)  Canalization and flood-relief works

f) Dams and other installations designed to hold
water or stare it on a long-term basis.

g}  Tramways, elevated  and underground
railways, suspended lines or similar lines of 3
particular type, used exclusively or mainly for
passenger transport,

h)  Oil and gas pipeline installations

i) Installation of long-distance aqueducts

i) Beating

Pebtao,

Ak



Other projects

a)

Holiday villages, hotel and resort complexes,
hostels and restaurants of mare then 300
5Q.m.

Racing and test tracks for cars and
motorcycles

Installations for the disposal of industrial and
domestic waste (unless included in Annexure-l)

Waste water treatment plants

Sludge-deposition sites

Storage of scrap iron

Test benches for engines, turbines, rocket
motors or reactors

Manufacture of artificial mineral fibres

Manufacture, packing, leading or placing in
catridges of gunpowder and explosives

Knackers' yards, bone meal plants, gelatin
plants, etc.

Housing estates buildings of more than
ground and first floor, buildings housing more
than ftwo families, commercial .and office
buildings of more than 300 sgq.m. area.
industrial sheds and buildings.

. E‘:‘Id i
LAL RAWNA SATLO
_SBECRETARY TO GOVERMNMENT.

/ TRUE copy /
2 o o
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Phone No. 04259-235385
ddatrypoy@gmail.com

TAMILNADU FOREST DEPARTMENT

From To

Thiru. K. Bhargava Teja, I.ES., The District Collector
Deputy Director, Coimbatore
Anamalai Tiger Reserve,

365/1 Meenkarai Road,

Pollachi 642001

C.No.46/2025/D, Dt. 06.01.2025
Sir '
Sub: Disaster Management - Original Application no. 226 of 2024

filed before the Hon'ble National Green Tribunal Southern Zone,
Chennai (SZ) - Filing of status report - Reg
Ref: 1. Sou Motu original Application no. 226 of 2024 filed before the
Hon’ble National Green Tribunal Southern Zone, Chennai (SZ)
2. Dr. D. Shanmuganathan, Standing Counsel for Government of
Tamil Nadu, National Green Tribunal, Southern Zone, Chennai
Letter dt: 23.10.2024
3. G.O.No. 826 Revenue and Disaster Management Department,
Disaster Management Wing, D.M Il section dated 14.11.2024
4. The District Collector, Coimbatore phone message received on
06.01.2025
With reference to above, I furnished herewith the status report for filing the
counter affidavit in the Hon’ble National Green Tribunal, Southern zone (SZ), Chennai in
respect of the original application no. 226 of 2024 for the Valparai plateau in
Coimbatore district.

(A) Pending formal notification of the Eco Sensitive Zone (ESZ) in Western Ghata
covering all the six states viz., Gujarat, Maharashtra, Goa, Karnataka, Kerala and
Tamil Nadu whether any area has been declared as an ESZ in the Nilgiris districts
and hill areas of Coimbatore district. If notified, what is the extent of ESZ in the
Nilgiris districts and hill areas of Coimbatore district? If ESZ is not yet notified, the
reason for the same.

[ furnished below the details of Eco Sensitive Zone villages in respect of Pollachi
division of Coimbatore district.

95 Vulnerable locations have been identified in respect of Pollachi division as per
the draft notification issued by the Ministry of Environment, Forest and Climate
Change, New Delhi notification no. 4739 dt : 29.11.2024 under section 1 read with
clause (V) and clause (XIV) of sub section (2) and section (3) of section 3 of
Environment (Protection) Act 1986, (29 of 1986)
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.No.  Name of village Type of village Taluk
1 Angalakurichi Angalakurichi
2 Vedasanthur
3 Manjanaickanur Jallipatti
4 Thooraiyur
5 Kambalapatti
6 Kullegoundanur
7 Amanalingapuram
8 Gurusamiyour
9 Kodangipatti

10 | Paramadaiyour

11 | Puvalaparuthi

12 | Mannam

13 | Ponalammanthurai

14 | Kaliyapuram Kaliyapuram

15 | Somanathapuram

16 | Narikalpathi

17 | Marapagoundanur

18 | Semmedu Marapagoundanur

19 | MGR Puthur

20 | Kilavanpudur

21 | Saralapathi

22 | Semmanampathi Anamalai

23 | Periyapothu

24 | Udaiyakulam

25 | Vettaikaranpudur Vettaikaranpudur

26 | Devipattinam

27 | Ettithurai

28 | Sethumadai

29 | Sarkarpathi

30 | Pongaliyur

31 | Mailaduthurai Kottur

32 | Kottur

33 | Arasur

34 | Rediyarur

35 | Arthanaripalayam Jallipatti

36 | Mylapuram

37 | Nallur

38 | Navamalai

39 | Aliyar nagar

40 | Aliyar Kottur

41 | Puliyankandi

42 | Thundukadavupathy Kaliyapuram

43 | Ramachandrapuram
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44 | Waterfalls

45 | Waverly estate

46 | PRK estate

47 | Waterfalls estate

48 | PRE estate

49 | Thalanar-I estate

50 | Naga hills estate

51 | Thalanar-II estate
52 | Mountstuart estate
53 | Nedunkunduru

54 | Varattuparai-I estate
55 | Anally estate

56 | Varatttuparai-II estate
57 | Vellone estate

58 | Karakundru estate
59 | lyyerpadi estate

60 | Lower parali estate
61 | Upper parali-I estate
62 | Puthuthootam estate
63 | Upper parali-II estate
64 | Karumalai estate

65 | Puduppadi

66 | Vellamalai estate

67 | Nadumalai estate

68 | Valparai town

69 | Stanmore estate

70 | Sellaliparai estate
71 | Savamalai estate

72 | Monico estate

73 | Nallakathu estate

74 | Sholayar estate

75 | Sirunkundru estate
76 | Injiparai estate

77 | Kalliar estate

78 | Gajamudi estate

79 | Tonimudi estate

80 | Mukottumudi estate
81 | Thaimudi estate

82 | Anaimudi estate

83 | Nallamudi estate

84 | High forest estate

85 | Kadilaparai estate
86 | Pannimedu estate
87 | Sholayar nagar

Valparai

Valparai
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88 | Kalyanapandal estate

89 | Lower sheikalmudi estate old

90 Lower sheikalmudi estate new

91 Sheikalmudi estate

92 | Korangumudi estate

93 Gandure estate

94 | Urulikal estate old

95 Urulikal estate new

Final approval for notification of Eco Sensitive Zone in respect of Pollachi division
is under process.

(B) Whether the mining activities, involving blasting are permissible in the
Nilgiris district and hill areas of Coimbatore? In case they are permissible,
whether any special conditions are imposed for granting permission. In case
quarrying has been banned, since when the ban was imposed?

Geology and Mining

I submit that no quarrying has been granted in respect of Valparai plateau from
2008 as per the Hon’ble High Court of Madras order issued in W.P.No. 9860 of 2008
dated : 18.11.2009 by the Deputy Director, Anamalai Tiger Reserve, Pollachi.

(c) Whether permissions are being granted for the establishment of Thermal
Power Project or expansion of existing units after the year 2010. If yes, the
number and capacity of the Thermal Power Plants established may be furnished.

No permission has been granted for the establishment of Thermal Power projects
in the Valparai Plateau after the year 2010 by the Deputy Director, Anamalai Tiger
Reserve, Pollachi.

(D) What are all the regulation in place to prevent the high-rise structures and
massive concrete buildings (exceeding 20,000 sq. meters) in the Nilgiris and hill
areas of Coimbatore district?

No permission were granted for construction of high-rise structures in Valparai
plateau by the by the Deputy Director, Anamalai Tiger Reserve, Pollachi.

(E) What are all the measures initiated for afforestation and how much area has
been afforested since 2010?

Afforestation measures initiated by Pollachi Forest division are as follows.
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Plantation details in Pollachi division from the year 2010 to 2024

66

S. Range Year Area Species Escapement Number of
No (Hector) (Mtr) seedlings planted
1 | Pollachi 2012-13 - Bamboos Gap filling 6600
2 | Pollachi 2013-14 - Misc Species Gap filling 2200
3 | Pollachi 2013-14 -- Misc Species Gap filling 1000
4 | Pollachi 2013-14 - Misc Species Gap filling 1800
5 | Pollachi 2012 20 Bamboo Interface 4000
) Plantation |
6 | Pollachi 2013 17 Bamboo " 3400
7 | Pollachi 2013 3 Bamboo " 600
8 | Pollachi 2014 9 Bamboo and Misc " 1800
Species
9 | Pollachi 2014 6 Misc Species ! 1200
10 | Pollachi 2014 5 Misc Species " 1000
11 | Pollachi 2023 25 Misc Species ! 2500
12 | Pollachi 2023 15 Misc Species " 1500
13 | Pollachi 2023 30.00 Misc Species Interface 3000
Plantation

14 | Pollachi 2023 20.00 Misc Species “ 2000
15 | Ulandy 2010 -- Bamboo Gap Planting 10000
16 | Ulandy 2010 - Misc Gap Planting 3000
17 | Ulandy 2010 -- M.EP Gap Planting 5000
18 | Ulandy 2023 90 Misc Gap planting 9000
19 | Valparai 2014 41.00 Ha Misc ! 3800
20 | Valparai 2014 15.00 Ha Misc " 475
21 | Valparai 2014 16.00 Ha Misc trees Gap planting 1200
22 | Valparai 2019 5 Ha Bamboo Gap planting 5000
23 | Valparai 2019 5 Ha Sandalwood Gap planting 5000
24 | Valparai 2023 30 Ha Misc .Tree Gap planting 3000
25 | Valparai 2023 60 Ha Misc .Tree Gap planting 6000

(F) What measures were initiated to prevent the landslides in the Nilgiris district
and hill areas of Coimbatore district?

The Divisional Engineer, Highway, Construction and Maintenance, Pollachi has
informed vide his LrNo. 694/2024/]D0-2 dt: 12.06.2024 that in Pollachi-Valparai road
section between Aliyar and Valparai region landslides and rock falls are occurring
frequently during both south-west and north-east monsoon, during the last rainfall in
May month landslides and rock falls were occurred in 9 places in Pollachi-Valparai road.
Further reported that based on the instructions of District Collector, Coimbatore the
Director, Geological Department had inspection on 03.05.2024 and giving
recommendation for carrying out precaution measures in Pollachi-Valparai road. Based
on the recommendation the specific remarks on Forestry and Wildlife point of view and
proposed work have been given to the Head of department and requested instructions /
orders in this regard are as follows.




l\?(') Slide Locality | Recommendation from Geological Department Dep ;:gnggfscmr
Km 29/10 1. Removal of loose roll out boulder material
(between 1 & 2 from the existing slope and chipping of broken
Hairpin Bend) rock fragments all along the slope
2. Also, construction of stepped drainage wall for
drainage control of stream water
2 | Km30/8 1. Removal of loose and. hanging boulders from
(between 2 & 3 the slope
Hairpin Bend) | 2. Chipping of rock wedge and removal of plants
causing root wedging and widening of joints.
3  Km33/2 1. Removal of loose and hanging boulders in the
(between 2 & 3 slope
Hairpin Bend 2. Chipping of rock wedge, removal of plants | 1. Clearing of loose roll
causing root wedging and joint widening out boulders to
4 | Km31/2 1. Removal of loose and hanging boulders in the | prevent landfall is a
(between 2 & 3 slope critical task  that
Hairpin Bend 2. Chipping of rock wedge, removal of weathered | requires  specialized
rock and vegetative matter will check the | expertise
further sliding
5 | Km31/2 1. In the slide portion, Removal of all the | 2. Construction of
(between 2 & 3 transported material is not viable, on both | steeped drainage wall
Hairpin Bend sides of the debris material large chunk of | for drainage control of
rock is present, which may be utilised for the | stream wate can be
support for fixing the rock wire mesh. done as per existing
2. In the opposite side of hill near the road, large | rules and regulations
mass transported debris of maternal having | of Tiger Reserve and
dimenstion of (15mx9m) is present, these | obtaining permission
unconsolidated debris materials were directly | from the Principal
present over the fresh charnockite rock. Which | Chief Conservator of
is hazardous, this may be stabilized by | Forest and  Chief
covering with steel wire mesh and rock | Wildlife Warden,
catching net Chennai.
6 | Km31/4 1. Removal of loose and hanging boulders from
(between 2 & 3 the slope. 3. Some rocks  and
Hairpin Bend) | 2. Chipping of rock wedge and removal of plants | boulders are in
causing root wedging and widening of joints. dangerous location and
7 | Km31/8 1. Construction of retaining walls with | might require to be
(between 2 & 3 arrangement of proper drainage facility to | removed. However,
Hairpin Bend) drain rainwater immediately they may be placed in
2. Also, timely cleaning of the culverts is highly | nearby forest area with
recommended, culverts should not be clogged | less slope.
during rainy season.
8 | KM35/6 1. Removal of loose and hanging boulders along
| (between 16 & the slope
17 Hairpin | 2. Chipping of rock edges and removal of plants
bend) causing rout wedging and widening of joints.
3. Proper diversion of drainage from the
vulnerable slope
9 | Km40/6 Removed of loose fallen rock and debris material
(between 27 & | from the existing slope will check the reactivation
28 Hairgus | of slide

Bend)
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(G) The number of encroachments identified in the Nilgiris district and hill areas
of Coimbatore district as on date and the number of encroachments removed from

the year 2010.

No encroachments have been recorded from 2010 onwards in respect of Valparai
plateau and no encroachment removed.

yours faithfully,

Sd/-K. Bhargava Teja,,
Deputy Director
Anamalai Tiger Reserve,
Pollachi Division.

W’é{
Draughting officer

true copy / by order
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//REVENUE AND DISASTER MANAGEMENT DEPARTMENT//

From To
District Collector, The Director,
Coimbatore. Disaster Management,
Tamil Nadu Disaster Risk Reduction Agency,
Ezilagam, Chepauk,
Chennai - 600 005.
Ref.No.CLRREV: 2607 /2024 /DM-1 Date:-08.08.2024
Sir,
Sub Disaster Management - Coimbatore District - TamilNadu
Disaster Risk Reduction Agency - Rajya Sabha Starred Diary
N0.2830 to be answered on dated 08.08.2024 - Regarding
increase in Landslides in Hilly Areas - Report sent - Reg.
Ref

whAAREER

I invite your attention to the reference cited.

The Director, Disaster Management, Tamil Nadu Disaster Risk
Reduction Agency, Chennai
19010/247 /2022, Dated:- 02.08.2024.

Letter No.OC-1I/01-

In the reference cited, it is stated that the Second-in-Command (DM-I)

Government of India, Ministry of Home Affairs, New Delhi has been requested to

furnish the answer for Rajya Sabha Starred No. 2830 for 08.08.2024. In respect

of Coimbatore District details are as follows,

s Starred/
" | Un starred Question Answer
No <
Diary No.
Whether it not a fact that in the | It is submitted that there is no
name of development, disturbing | major landslides occurred in the
! the ecological balance is resulting | in respect of Coimbatore District

in rising cases of landslides taking
places at regular intervals

in the last 10 years. However, a
minor land slide occurred in 9th
hairpin bend on the highway




70

2830

especially in the hilly areas in the
10 years in the country.

Road and Solai kurukku area of
Valparai Taluk during the
Monsoont in 2018, and also a
minor land slide occurred at
Idathukkarai mnear Sholayar
Dam on 30.07.2024.

States of the country faces the
maximum landslide, casualties
/property loss (in figures) causes
and number of families displaced
(State-wise figures) during
landslide.

Two persons died in a minor
landslide occurred on
30.07.2024 in Sholayar dam
Idathukkarai area of Valparai
Taluk in Coimbatore District.

The steps taken by  the
Government to rehabilitate the
persons and families displaced by
landslides; and

1. The families from
Idathukkarai near Sholayar
reservoir, were evacuated
from their houses and were
sheltered in relief centre at
government higher school in
Sholayar temporarily.

2. The financial assistance of
Rs.3.00 lakhs each to the
families of victims were
given under the Chief
Ministers  Public Relief
Fund, and also Rs.4.00
lakhs each to their family of
victims have been given
under State Disaster Relief
Fund.

The measure taken by the
Government  to avold such
landslides in future?

The following measures have
been taken to avoid landslide.

1. The socil nailing technique
has been adopted to
stabilise the existing slopes
to prevent of landslide.

2. The identification of
landslide prone areas and
the construction of breast
walls were done.
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3. The identification of

landslide prone areas and
construction of retaining
walls were done.

. The Anaimalai tiger reserve

has taken the measures to
establish systems to alert
people of potential
landslides. Mass
announcement are being
done in all the settlement
people during the peak
monsoon season.

e

Yours faithful}y,

"7'4'&1'&:}?58[-211

For District Collector,

Coimbatore.




/[ /REVENUE AND DISASTER MANAGEMENT DEPARTMENT//

From To
District Collector, The Director,
Coimbatore. Disaster Management,

Tamil Nadu Disaster Risk Reduction Agency,
Ezilagam, Chepauk,
Chennai - 600 005.

Ref.No.CLRREV: 2607 /2024 /DM-2 Date:-08.08.2024

Sir,

Sub : Disaster Management - Coimbatore District - TamilNadu
Disaster Risk Reduction Agency - Lok Sabha diary No.4423 -
Landslide during the last five years details called for - Report
sent - Reg.

Ref : The Director, Disaster Management, Tamil Nadu Disaster Risk
Reduction Agency, Chennai Letter No.OC-I/01-563/2024,
Dated:- 07.08.2024.

wREELREL

I invite your attention to the reference cited.

In the reference cited, CS_I (Mountain} Division, Ministry of environment
Forest and climate change, New Delhi has been requested to furnish data in the
following format for answering of the question. The details of loss of lives and

properties due to landslide during the last five years in respect of Valparai Taluk

details are submitted as follows.

Starred/
s Un Assessed
N‘; starred Question Damage Answer
Diary landslide
No.
Two persons died in a|A house was| 1. The families from
minor landslide | damaged in the Idathukkarai near
1 4423 accurred on 30.07.2024 | incident. Sholayar reservoir, in
in  Sholayar  dam Valparai Taluk of
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Idathukkarai mukku
road area in Valparai
taluk of Coimbatore
District.

Coimbatore

government

temporarily.

and also

been given

Fund.

District
were evacuated from
their houses and
in
at
higher

school in Sholayar

were sheltered
relief centre

2. The financial
assistance of Rs.3.00
lakhs each to the
families of victims
were given under the
Chief Ministers
Public Relief Fund,

Rs.4.00

lakhs each to their

family of victims have
under

State Disaster Relief

o

Yours faithfully,

ly
Y- F e 1y

For District Collector,
Coimbatore.

et



Sir,
Sub

Ref

Guindy, Chennai- 600032 (w.e)

Lr. No. RRM-II (1)/ 563 / 2024, Dated: 14.08.2024

Disaster Management - Coimbatore District - Pollachi -
Valparai Road - Landslides/Rockfalls - Request from
Highways Department to identify the landslide spots
through geological survey department - survey works -
suggested remedial measures from the Director, Landslide
division Geological Survey of India - Regarding.

1. The Divisional Engineer, Highways Construction &
Maintenance, letter No.Maps/02/2024/JDO, dated:-
22.05.2024.

2. The District Collector, Letter Ref.No.
CLRREV/2607 /2024 /DM, dated:- 24.05.2024.

3. The Director (G), Geological Survey of India State
unit, Tamil Nadu and Pondicherry  Lr.No.
POLS/LSD/2024 Dated:-07.06.2024.

4. The Divisional Engineer (Highways), Construction
and Maintenance, Pollachi Lr.No./2024/ JDO Dated:-
12.06.2024.

5. Deputy Director, Anaimalai Tiger Reserve, Pollachi
Lr.No.5377/2024/D Dated:-05.07.2024

6. From the District Collector, Coimbatore Lr.No.
CLRREV: 2607 /2024 /DM, dated 02.08.2024

kkkkxkkrkhhk

Kind attention is invited to the references cited.
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COMMISSIONERATE OF REVENUE ADMINISTRATION

AND DISASTER MANAGEMENT

From To
The Additional Chief Secretary / ~ The Director,
Commissioner of Landslide Division,
Revenue Administration & Geological Survey of India,
State Relief Commissioner, State Unit, Tamil Nadu & Pondicherry,
Chepauk, Chennai-5. Puvi Vigyan Bhavan, 100 Feet Rd,

2) In the reference 1st cited, the Highways (C&M) Divisional Engineer has

stated that in Pollac )
region, landslides and rock falls are occurring

period. Therefore 1

1 i ' d Valparai
' road section, between Aliyar an
e Talle frequently during monsoon

it is very imperative to know the existing geological and



d corridor, rock falling zones, land slide 75
nerable places 10 provide slope stability
Aliyar to Valparai corridor. In

gcomorpha]ogical conditions of the roal
prone locations and identification of vu

i ) i road from
measures along the Pollacht - Valparai roa ! i
the reference he has also requested to get the Survey data and suggestion from

Geological Survey of India for flood mitigation wo.rk with rcfcrcnlcc ftOCAlllyar: tol
Valparai road corridor. Therefore, the Deputy Director General © Geo Ogl}fa
Survey of India has been requested to furnish the data for the Mitigation WOrKs.

3) As per the request of District Administration, a team of Geologlsts havg
carried out preliminary assessment studies for landslides in Pollachl-Valparal
Ghat Road section in Valparai Taluk of Coimbatore District. On the ba31§ of
ficld study a preliminary note has becn prepared and given by Geological
Department with significant observations and immediate remedial measurcs
and protection of affected slope stabilization. The Director, Landslide Studies,
Geological Survey of India has suggested the following recommendations:-

S. : . .
No Slide Locality Nature of Recommendations from Geological

Slide Department

1. Removal of loose roll out boulder
material from the existing slope

Km 29/10 (between ‘ and chipping of broken rock

1& 2 Hairpin Bend) Debris Flow fragments all alopg the slope.

2. Also, Construction of stepped
drainage wall for drainage
control of stream water.

1. Removal of loose and handing
boulders from the slope.
Km 30/8 (between A . s P
2 283 Hairpin Bend) Rock Slide 2. Chipping of rock wed_ge and
removal of plants causing root
wedging and widening of joints. |

1. Removal of loose and hanging
r boulders in the slope.
fm 31/. 2 (betv& EEIL S Rock Slide 2. Chipping of rock wedge, removal
& 3 Hairpin Bend) : :
of plants causing root wedging
and joint widening.

1. Removal of loose and hanging
boulders in the slope.

Km 31/2 (between 2 Rock Slide 2. Chipping of rock wedge, remox_ral

& 3 Hairpin Bend) of weathered rock and vegetative

matter will check the further

sliding.

1. In the slide portion, Removal of
all the transported material is
not viable, on both sides of the
debris material large chunk of

s |Km-31 /2 (between

2 & 3 Hairpin Bend) Debris Slide
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r()c.:l.< 18 present, which may be
utilised for the support for fixing

. >
the rock wire mesh.

- In the opposite side of hill near

the road, large mass of
transported  debris  material
_having dimension of (15mx9m)
1s present, these unconsolidated
debris materials were directly

present over the fresh
charnockite rock. Which is
hazardous, this may be

stabilized by covering with steel
wire mesh and rock catching
net.

Km -31/4 (between

3 & 4 Hairpin Bend) Rock Slide

. Chipping of rock wedge,

. Proper

. Removal of loose and hanging

boulders from the slope.

and
removal of plants causing root
wedging and widening of joints.
diversion of drainage
from the vulnerable slope.

Km -31/8 (between

2 & 3 Hairpin Bend) Debris slide

. Also,

. Construction of retaining wall

with arrangement of proper
drainage facility to drain
rainwater immediately.

timely cleaning if the
culverts is highly recommended,
culverts should not be clogged
during rainy season.

Km 35/6 (between
8 16 & 17 Hairpin
Bend)

Rock Slide

. Removal of loose fallen rock and

debris material from the existing
slope will check the reactivation
of slide.

Since the Aliyar- Valparai road corridor falls in reserve forest jurisdiction,

the Divisional Engineer Highways

Tiger Reserve, Pollachi to give permission to car ‘
y the Director, Geological Survey of India.

measures suggested b

4) The Deputy Director,
the Principal Chief Conservator o

in this regard.

Since landslides are major issue

Valparai the District Administration has
survey throughout Valparai.

s in W

has requested the Deputy Director, Anamalai
ry out the following remedial

Anamalai Tiger Reserve has sent the proposal to
f Forest and Chief Wild Life Warden, Chennai

estern Ghat, particularly . in
decided to take up detailed landslide
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-
5) Therefore, based on the request of District Administration, 3 . %
requested to take up a detailed survey regarding Landslide (rock falling zone., )ﬂ
land slide pronc locations and identification of vulnerable places) Hnmlyhmn
Valparai taluk and suggest suitable remedial measures to prevent landslides,

LS

Yours faithfully,

Sd/- V.Mohanachandran,

Director, Disaster Management,

For Additional Chief Secretary /
Commissioner of Revenue Administration.

Copy to

The Distric¢t Collector,

Coimbafore District ‘ 07
=< /‘

Assistant Commissioner (R&R),
for Director, Disaster Management,

2 | %

~&

—
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VULNERABLE LOCATIONS
VALPARAI PLATEAU
ABASTRACT
5-No Taluk Vl‘lllilr(i:;igl}ilty Vulnl;lﬁll;ility Vullvrllicrl;lllarirllity VulnE::\ll)ility Total
1 Anamalai 4 3 1 35 43
2 Valparai 37 15 0 0 52
Total 41 18 1 35 95




Vulnerable areas in Valparai plateau

List of Landslide Vulnerable Hotspots - Valparai Plateau

S. Location Name Taluk Village Name Vu!r}er Fir ka Name of t.h_e Vlf /TP / Longitude | Latitude Elfevation
No Name ability Municipality (in Mts)
1 Angalakurichi Anamalai | Angalakurichi LV Angalakurichi Kottur (TP) 10.5291 76.9931 323 M
2 Vedasanthur Anamalai | Vedasanthur LV Angalakurichi Kottur (TP) 10.547 77.0001 304 M
3 Manjanaickanur Anamalai | Manjanaickanur LV Jallipatti Kottur (TP) 10.5467 77.019 311 M
4 Thooraiyur Anamalai | Thooraiyur LV Jallipatti Kottur (TP) 10.5578 77.0138 301 M
5 Kambalapatti Anamalai | Kambalapatti LV Jallipatti Kottur (TP) 10.5503 77.0359 312 M
6 Kullegoundanur Anamalai | Kullegoundanur LV Jallipatti Kottur (TP) 10.5623 77.0311 309 M
7 Amanalingapuram Anamalai | Amanalingapuram LV Jallipatti Kottur (TP) 10.8592 77.0521 326 M
8 Gurusamiyour Anamalai | Gurusamiyour LV Jallipatti Kottur (TP) 10.5551 77.0453 325M
9 Kodangipatti Anamalai | Kodangipatti LV Jallipatti Kottur (TP) 10.5575 77.0614 339 M
10 | Paramadaiyour Anamalai | Paramadaiyour LV Jallipatti Kottur (TP) 10.5487 77.0539 334 M
11 | Puvalaparuthi Anamalai | Puvalaparuthi LV Jallipatti Kottur (TP) 10.5459 77.0428 316 M
12 | Mannam Anamalai | Mannam LV Kaliyapuram Vettaikaranpudur (TP) 10.4946 76.8895 362 M
13 | Ponalammanthurai Anamalai | Ponalammanthurai LV Kaliyapuram Vettaikaranpudur (TP) 10.4938 76.9072 345 M
14 | Kaliyapuram Anamalai | Kaliyapuram LV Kaliyapuram Vettaikaranpudur (TP) 10.5407 76.9203 310 M
15 | Somanathapuram Anamalai | Somanathapuram LV Kaliyapuram Vettaikaranpudur (TP) 10.556 76.915 299 M
16 | Narikalpathi Anamalai | Narikalpathi LV Kaliyapuram Vettaikaranpudur (TP) 10.507 76.9334 312 M
17 | Marapagoundanur Anamalai | Marapagoundanur LV Marapagoundanur Anamalai (TP) 10.5935 76.8691 273 M
18 | Semmedu Anamalai | Semmedu LV Marapagoundanur Anamalai (TP) 10.5935 76.8785 289 M
19 | MGR Puthur Anamalai | MGR Puthur LV Marapagoundanur Anamalai (TP) 10.5115 76.8756 380 M
20 | Kilavanpudur Anamalai | Kilavanpudur LV Marapagoundanur Anamalai (TP) 10.5914 76.844 243 M
21 | Saralapathi Anamalai | Saralapathi VHV Vettaikaranpudur Vettaikaranpudur (TP) 10.5649 76.8401 280 M
22 | Semmanampathi Anamalai | Semmanampathi HV Vettaikaranpudur Vettaikaranpudur (TP) 10.5737 76.8352 261 M
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S. Location Name Taluk Village Name Vu!r}er Fir ka Name of t.h_e Vlf /TP / Longitude | Latitude Elfevation
No Name ability Municipality (in Mts)
23 | Periyapothu Anamalai | Periyapothu LV Vettaikaranpudur Vettaikaranpudur (TP) 10.6102 76.8784 261 M
24 | Udaiyakulam Anamalai | Udaiyakulam LV Vettaikaranpudur Vettaikaranpudur (TP) 10.5694 76.9101 311 M
25 | Vettaikaranpudur Anamalai | Vettaikaranpudur LV Vettaikaranpudur Vettaikaranpudur (TP) 10.5637 76.9169 295 M
26 | Devipattinam Anamalai | Devipattinam LV Vettaikaranpudur Vettaikaranpudur (TP) 10.5442 76.9083 323 M
27 | Ettithurai Anamalai | Ettithurai LV Vettaikaranpudur Vettaikaranpudur (TP) 10.5076 76.9135 343 M
28 | Sethumadai Anamalai | Sethumadai MV Vettaikaranpudur Vettaikaranpudur (TP) 10.511 76.882 367 M
29 | Sarkarpathi Anamalai | Sarkarpathi VHV Vettaikaranpudur Vettaikaranpudur (TP) 10.4806 76.8787 377 M
30 | Pongaliyur Anamalai | Pongaliyur LV Kottur Kottur (TP) 10.5214 76.9674 311 M
31 | Mailaduthurai Anamalai | Mailaduthurai LV Kottur Kottur (TP) 10.5116 76.9568 291 M
32 | Kottur Anamalai | Kottur LV Kottur Kottur (TP) 10.5451 76.9838 310 M
33 | Arasur Anamalai | Arasur LV Jallipatti Kottur (TP) 10.556 77.0295 311 M
34 | Rediyarur Anamalai | Rediyarur LV Jallipatti Kottur (TP) 10.5442 77.0594 325 M
35 | Arthanaripalayam Anamalai | Arthanaripalayam LV Jallipatti Kottur (TP) 10.5375 77.058 320 M
36 | Mylapuram Anamalai | Mylapuram LV Jallipatti Kottur (TP) 10.5535 77.0703 340 M
37 | Nallur Anamalai | Nallur LV Jallipatti Kottur (TP) 10.5657 77.0789 351 M
38 | Navamalai Anamalai | Navamalai VHV Kottur Kottur (TP) 10.4545 77.0053 353 M
39 | Aliyar nagar Anamalai | Aliyar nagar HV Kottur Kottur (TP) 10.4873 76.9668 313 M
40 | Aliyar Anamalai | Aliyar HV Kottur Kottur (TP) 10.4732 76.9541 344 M
41 | Puliyankandi Anamalai | Puliyankandi VHV Kottur Kottur (TP) 10.4909 76.9917 338 M
42 | Thundukadavupathy Anamalai | Thundukadavupathy LV Kaliyapuram Vettaikaranpudur (TP) 10.5362 76.9366 300 M
43 | Ramachandrapuram Anamalai | Ramachandrapuram LV Kaliyapuram Vettaikaranpudur (TP) 10.589 76.9021 283 M
44 | Waterfalls Valparai | Waterfalls VHV Valparai Valparai (M) 10.4218 76.993 1198 M
45 | Waverly estate Valparai | Waverly estate VHV Valparai Valparai (M) 10.4143 76.9879 1413 M
46 | PRK estate Valparai | PRK estate HV Valparai Valparai (M) 10.4471 76.9202 1306 M
47 | Waterfalls estate Valparai | Waterfalls estate VHV Valparai Valparai (M) 10.3968 76.9959 1300 M
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S. Location Name Taluk Village Name Vu!r}er Fir ka Name of t.h_e Vlf /TP / Longitude | Latitude Elfevation
No Name ability Municipality (in Mts)
48 | PRE estate Valparai | PRE estate HV Valparai Valparai (M) 10.4285 76.9373 1293 M
49 | Thalanar-I estate Valparai | Thalanar-I estate VHV Valparai Valparai (M) 10.4243 76.9413 1331 M
50 | Naga hills estate Valparai | Naga hills estate VHV Valparai Valparai (M) 10.42 76.9438 1368 M
51 | Thalanar-II estate Valparai | Thalanar-II estate VHV Valparai Valparai (M) 10.3994 76.9654 1423 M
52 | Mountstuart estate Valparai | Mountstuart estate VHV Valparai Valparai (M) 10.3833 76.9943 1443 M
53 | Nedunkunduru Valparai | Nedunkunduru VHV Valparai Valparai (M) 10.3824 76.9442 1063 M
54 | Varattuparai-I estate Valparai | Varattuparai-I estate VHV Valparai Valparai (M) 10.3746 76.9368 949 M
55 | Anally estate Valparai | Anally estate VHV Valparai Valparai (M) 10.3653 76.9247 813 M
56 | Varatttuparai-II estate Valparai | Varatttuparai-II estate VHV Valparai Valparai (M) 10.3587 76.9358 1042 M
57 | Vellone estate Valparai | Vellone estate VHV Valparai Valparai (M) 10.3731 76.9573 1105 M
58 | Karakundru estate Valparai | Karakundru estate HV Valparai Valparai (M) 10.3614 76.9637 1259 M
59 | Iyyerpadi estate Valparai | lyyerpadi estate VHV Valparai Valparai (M) 10.3617 76.9842 1162 M
60 | Lower parali estate Valparai | Lower parali estate VHV Valparai Valparai (M) 10.3539 76.9689 1168 M
61 | Upper parali-I estate Valparai | Upper parali-I estate VHV Valparai Valparai (M) 10.3491 76.9758 1151 M
62 | Puthuthootam estate Valparai | Puthuthootam estate VHV Valparai Valparai (M) 10.3399 76.9654 1146 M
63 | Upper parali-II estate Valparai | Upper parali-II estate VHV Valparai Valparai (M) 10.3365 76.9923 1225 M
64 | Karumalai estate Valparai | Karumalai estate VHV Valparai Valparai (M) 10.3288 76.9836 1206 M
65 | Puduppadi Valparai | Puduppadi VHV Valparai Valparai (M) 10.3197 77.0117 1486 M
66 | Vellamalai estate Valparai | Vellamalai estate VHV Valparai Valparai (M) 10.3067 76.9848 1378 M
67 | Nadumalai estate Valparai | Nadumalai estate VHV Valparai Valparai (M) 10.3163 76.9612 1108 M
68 | Valparai town Valparai | Valparai town VHV Valparai Valparai (M) 10.3248 76.9576 1092 M
69 | Stanmore estate Valparai | Stanmore estate HV Valparai Valparai (M) 10.3321 76.946 1120 M
70 | Sellaliparai estate Valparai | Sellaliparai estate HV Valparai Valparai (M) 10.3375 76.9105 1029 M
71 | Savamalai estate Valparai | Savamalai estate HV Valparai Valparai (M) 10.3561 76.8999 837 M
72 | Monico estate Valparai | Monico estate HV Valparai Valparai (M) 10.326 76.9262 1056 M
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S. Location Name Taluk Village Name Vu!r}er Fir ka Name of t.h_e Vlf /TP / Longitude | Latitude Elfevation
No Name ability Municipality (in Mts)
73 | Nallakathu estate Valparai | Nallakathu estate HV Valparai Valparai (M) 10.3153 76.9469 1093 M
74 | Sholayar estate Valparai | Sholayar estate VHV Valparai Valparai (M) 10.2975 76.944 1106 m
75 | Sirunkundru estate Valparai | Sirunkundru estate HV Valparai Valparai (M) 10.3003 76.9638 1105 M
76 | Injiparai estate Valparai | Injiparai estate HV Valparai Valparai (M) 10.3144 76.9207 1084 M
77 | Kallar estate Valparai | Kallar estate VHV Valparai Valparai (M) 10.2823 76.9587 1190 M
78 | Gajamudi estate Valparai | Gajamudi estate HV Valparai Valparai (M) 10.2913 76.9257 1132 M
79 | Tonimudi estate Valparai | Tonimudi estate HV Valparai Valparai (M) 10.2771 76.9095 1166 M
80 | Mukottumudi estate Valparai | Mukottumudi estate HV Valparai Valparai (M) 10.2655 76.9283 1182 M
81 | Thaimudi estate Valparai | Thaimudi estate HV Valparai Valparai (M) 10.2646 76.9391 1194 M
82 | Anaimudi estate Valparai | Anaimudi estate VHV Valparai Valparai (M) 10.2616 76.9382 1203 M
83 | Nallamudi estate Valparai | Nallamudi estate VHV Valparai Valparai (M) 10.2496 76.9221 1186 M
84 | High forest estate Valparai | High forest estate VHV Valparai Valparai (M) 10.2524 76.9075 1163 M
85 | Kadilaparai estate Valparai | Kadilaparai estate VHV Valparai Valparai (M) 10.2644 76.8914 1203 M
86 | Pannimedu estate Valparai | Pannimedu estate VHV Valparai Valparai (M) 10.2636 76.9044 1151 M
87 | Sholayar nagar Valparai | Sholayar nagar VHV Valparai Valparai (M) 10.301 76.8748 953 M
88 | Kalyanapandal estate Valparai | Kalyanapandal estate VHV Valparai Valparai (M) 10.305 76.8697 939 M
89 | Lower sheikalmudi Valparai | Lower sheikalmudi VHV Valparai Valparai (M) 10.3089 76.8596 1016 M
estate old estate old
90 | Lower sheikalmudi Valparai | Lower sheikalmudi VHV Valparai Valparai (M) 10.3185 76.8704 993 M
estate new estate new

91 | Sheikalmudi estate Valparai | Sheikalmudi estate VHV Valparai Valparai (M) 10.3159 76.8502 1034 M
92 | Korangumudi estate Valparai | Korangumudi estate VHV Valparai Valparai (M) 10.3067 76.9043 1087 M
93 | Gandure estate Valparai | Gandure estate HV Valparai Valparai (M) 10.3105 76.8931 1017 M
94 | Urulikal estate old Valparai | Urulikal estate old VHV Valparai Valparai (M) 10.3265 76.8942 1075 M
95 | Urulikal estate new Valparai | Urulikal estate new VHV Valparai Valparai (M) 10.3352 76.8914 1060 M
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From To

Thiru.Kranthi kumar Pati, LA.S The Director,

District Collector, Disaster Management,

Coimbatore. Tamil Nadu Disaster Risk Reduction

Agency,
Chepaulk, Chennai - 600 005.
Ref.No.CLRREV: 2607 /2024/DM  Date:-02.08.2024
Sir,

Sub Disaster Management - Coimbatore District - Pollachi -
Valparai Road - Landslides/Rockfalls - Request from Highways
Department to the landslide spots through geological survey
department - survey works - suggested remedial measures
from the Director, Landslide division Geological Survey of India
- Regarding.

Ref 1. The Divisional Engineer, Highways Construction &

Maintenance, letter No.Maps/02/2024/JDO, Dated:-
22.05.2024.

2. The District Collector, Letter
Ref .No.CLRREV /2607 /2024 /DM Dated:-24.05.2024.

3. The Director (G), Geological Survey of India State unit,
TamilNadu and Pondicherry Lr.No.POLS/LSD/2024
Dated:-07.06.2024.

4. The Divisional Engineer (Highways), Construction and
Maintenance, Pollachi Lr.No. /2024 /JDO Dated:-
12.06.2024.

5. Deputy Director, Anaimalai Tiger Reserve, Pollachi
Lr.No.5377 /2024 /D Dated:-05.07.2024

e e sk iRk

In the reference 1%t cited, the Highways (C&M) Divisional Engineer has

stated that in Pollachi to Valparai road section, between Aliyar and Valparai

region, landslides and rock falls are occurring frequently during monsoon period.

Therefore

it is very imperative to know the existing geological and
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geomorphological conditions of the road corridor, rock falling zones land slide
prone locations and identification of vulnerable places to provide slope stability
measures along the Pollachi -~ Valparai road from Aliyar to Valparai corridor. He
has requested to get the Survey data and suggestion from Geological Survey of

India for flood mitigation work with reference to Aliyar to Valparai road corridor.
Therefore, the Deputy Director General of Geological Survey of India has

been requested to furnish the data for the Mitigation works.

As per the request of District Administration a team of Geologists have
-carried out preliminary assessment studies for landslides in Pollachi-Valparai
Ghat Road section in Valparai Taluk of Coimbatore District. On the basis of field
study a preliminary note has been prepared and given by Geological Department
with significant observations and immediate remedial measures and protection of
affected slope stabilization. The Director, Landslide Studies, Geological Survey of

India has suggested the following recommendations.

84,

Slide Locality Slide Department

S. Nature of Recommendations from Geological

1. Removal of loose roll out boulder
material from the existing slope

and chipping of broken rock

28&3 Hairpin Bend) boulders from the slope.

p | Km29/10 (between | o 4 . nlow fragments all along the slope.
1& 2 Hairpin Bend)

2. Also, Construction of stepped
drainage wall for drainage
control of stream water.

1. Removal of loose and handing

5 Km 30/8 (between Rock Slide
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. Chipping of rock wedge and

removal of plants causing root

wedging and widening of joints.

Km 31/2 {(between 2
& 3 Hairpin Bend)

Rock Slide

. Removal of loose and hanging

. Chipping of rock wedge, removal

boulders in the slope.

of plants causing root wedging

and joint widening.

Km 31/2 (between 2
& 3 Hairpin Bend)

Rock Slide

. Removal of loose and hanging

. Chipping of rock wedge, removal

boulders in the slope.

of weathered rock and vegetative
matter will check the further

sliding.

Km -31/2 (between
2 & 3 Hairpin Bend)

Debris Slide

. In the slide portion, Removal of

. In the opposite side of hill near

all the transported material is
not viable, on both sides of the
debris material large chunk of
rock is present, which may be
utilised for the support for fixing

the rock wire mesh.

the road, large mass of
transported  debris  material
having dimension of (15mx9m) is
present, these unconsolidated
debris materials were directly
present over the fresh
charnockite rock. Which is

hazardous, this may be
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stabilized by covering with steel

wire mesh and rock catching net.

Km -31/4 {between
3 & 4 Hairpin Bend)

Rock Slide

. Removal of loose and hanging

boulders from the slope.

. Chipping of rock wedge, and

removal of plants causing root

wedging and widening of joints.

. Proper diversion of drainage from

the vulnerable slope.

Km -31/8 (between
2 & 3 Hairpin Bend)

Debris slide

. Construction of retaining wall

with arrangement of proper
drainage facility to drain

rainwater immediately.

. Also, timely cleaning if the

culverts is highly recommended,
culverts should not be clogged

during rainy season.

Km 35/6 (between
8& |16 & 17 Hairpin
Bend)

Rock Slide

. Removal of loose fallen roclk and

debris material from the existing
slope will check the reactivation

of slide.

Since the Aliyar - Valparai road corridor falls in reserve forest jurisdiction,

the Divisional Engineer Highways has requested the Deputy Director, Anamalai

Tiger Reserve, Pollachi to give permission to carry out the following remedial

measures suggested by the Director, Geological Survey of India.

The Deputy Director, Anamalai Tiger Reserve has sent the proposal to the

Principal Chief Conservator of Forest and Chief Wild Life Warden, Chennai.




Since landslides are major issues in Western Ghat, particularly in Valparai
the District Administration has decided to takeup detailed landslide survey

throughout Valparai.

Accordingly, The Director, Landslide division Geological Survey of India,
State Unit:Tamil Nadu & Pondicherry has been requested to takeup detailed
survey regarding Landslide throughout Valparai taluk and suggest suitable

remedial measures to prevent landslides.

Yours faithfully,
Sd/-Kranthi Kumar Pati,
District Collector,
Coimbatore.
Copy to,

The Additional Chief Secretary /
Commissioner of Revenue Administration and
State Relief Commissioner,

Chepauk, Chennai - 05.

/ /True Copy / By order//

/
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“1 o&?& glay
For District Collector,

Coimbatore.
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